IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 17.09.2024 |

c.C

Applied For

(Se
BLAPT,~
78579/2 [17.09.20 Order Dtd. at
L o2 24 $093/20 B.DRS c.0- 2024-09-12 No-
)
BLAPL- COURT (Se
78580/2 [17.09.20 Order Dtd. at
2 0o a 1723/20 |G.K.ROUT [c.0. NO. 2 | o°" “"C BATL-2 |~
24 OLD
11)
BLAPL- COURT (Se
, [78581/217.09.20 [0 0 R.K.MALLI |, o |.0°, |Order Dtd. sarLg 3T
024 24 CK O : 2024-09-12 No-
24 OLD
5)
(Se
BLAPL- COURT
g |78582/2/17.09.20 \g5,0/50 |3 BEHERA |C.0. |NO. 2 |order Dtd. BAIL-1 [2C
024 24 2024-09-12 No-
24 OLD
6)
BLAPL- COURT (Se
o [78583/217.09.20 [ 2000 IJ.R.BISWA |, o |07, |Order Ded. antr_s 2t
024 24 L O : 2024-09-12 No-
24 OLD
9)
BLAPT,~ COURT (Se
¢ [78584/217.09.20 | 2200 |3.R.BISWA |, |-, |Order Dtd. at
024 24 L -0 . 2024-09-12 No-
24 OLD
9)
BLAPL- COURT (Se
78585/2 117.09.20 Order Dtd. at
7 looa oa 4948/20 A.K.JATI [C.0. NO. 2 | -i0%F FC e
24 OLD
9)
BLAPL- COURT (Se
78587/2 117.09.20 Order Dtd. at
8 |90 i 5703/20 |S.BISWAL (C.0. NO. 2 | i0%% ‘=C e
24 OLD
9)
(Se
BLAPT,~ COURT
78588/2 |117.09.20 Order Dtd. at
S looa oa 8629/20 |s.5.DAS  |c.0. NO. 2 | O°T PO BATL-1 |~
24 OLD
4)
BLAPL- |MANAS COURT (Se
10 32289/2 21.09.20 4615/20 [RANJAN  [C.O. |NO. 2 gggjiogffé BATL-1 EE_
24 SAHOO OLD 0




11

12

13

14

15

16

17

18

19

20

21

22

23

(Se

78590/2 |17.09.20 200707 IB.B.MALL FoURY lorder prta. Nt
024 24 CK : 2024-09-12 No-
24 OLD
7)
BLAPL- |MANAS COURT (Se
35292/2 21‘09‘20 4615/20 RANJAN NO. 2 gggjfogffé BATL-1 ;E_
24 SAHOO OLD 0
BLAPL- COURT (Se
78593/2 117.09.20 8554 /20 B.B.MALLI NO. 2 Order Dtd. at
024 24 CK : 2024-09-12 No-
24 OLD
1)
BLAPT,~ COURT (Se
78594/2 (17.09.20 |0 [B.B.MALLI vo. 5 |order Dtd. sarn-1 2t
024 24 CK . 2024-09-12 No-
24 OLD
1)
BLAPL- COURT (Se
78595/2 [17.09.20 Order Dtd. at
052 a 8725/20 |A.NANDA NO. 2 | eoet o) BAIL-1 [°°_
24 OLD
4)
BLAPL- |SUSANTA COURT (Se
78597/2 117.09.20 Order Dtd. at
052 i 4503/20 [KUMAR NO. 2 |oeott omis e
24 LENKA OLD 5
BLAPL- COURT (Se
78598/2 117.09.20 |07 [R. K. N, [|order Dtd. at
024 24 BARTK : 2024-09-12 No-
24 OLD
4)
BLAPL- COURT (Se
78599/2 117.09.20 4452 /20 R. K. NO. 2 Order Dtd. at
024 24 BARTK : 2024-09-11 No-
24 OLD
4)
ABLAPL- COURT (Se
78600/2 117.09.20 Order Dtd. at
054 oa 9771/20 |B.MISHRA NO. 2 [goott UtSs BAIL-2 [°°_
24 OLD
12)
CRLMC- |MANOJ COURT (Se
78601/2 |17.09.20 Order Dtd. at
054 i 3100/20 [KUMAR NO. 2 oot heces e
24 PANT OLD
12)
ABLAPL- COURT (Se
78602/2 (17.09.20 [ 0 |G. JAYSING vo. 5 |order Dtd. at
024 24 H . 2024-09-12 No-
24 OLD
12)
BLAPL- |SANTOSH COURT (Se
78603/2 117.09.20 Order Dtd. at
024 54 8763/20 KUMAR NO. 2 2024-09-12 No-
24 MAHANTY OLD
12)
ABLAPL- COURT (Se
32204/2 21'09'20 5118/20 |N.SAHOO NO. 2 gggjfogfié BATL-1 |at
24 OLD No-




| 4)
BLAPL- COURT (Se
5y [78605/2[17.09.20 [0 | SARAT No. 5 |order Dtd. sarn_s At
024 24 DASH : 2024-09-12 No-
24 OLD
8)
BLAPL- |MANOJ COURT (Se
78606/2 (17.09.20 Order Dtd. at
25 |05, ” 8142/20 |[KUMAR NO. 2 oot asge .
24 PANT OLD 5
ABLAPL- COURT (Se
26 78607/2 117.09.20 9754/20 |S.BARIK NO. 2 Order Dtd. at
024 24 : : 2024-09-12 No-
24 OLD
8)
ABLAPL- COURT (Se
29 78608/2 117.09.20 9731/20 P. K. NO. 2 Order Dtd. at
024 24 BARIK . 2024-09-12 No-
24 OLD
8)
ABLAPL- COURT (Se
78609/2 117.09.20 Order Dtd. at
28 |15, a 9763/20 |U.P.BAG NO. 2 | homts BAIL-1 [°°_
24 OLD
3)
ABLAPL- COURT (Se
29 78611/2 117.09.20 9587/20 M.K.SWAIN NO. 2 Order Dtd. at
024 24 R . 2024-09-12 No-
24 OLD
3)
ABLAPL- COURT (Se
78612/2 117.09.20 Order Dtd. at
30 0, a 9759/20 |L.SETHT NO. 2 | oot otos BAIL-1 [°°_
24 OLD
1)
ABLAPL- [BINDU COURT (Se
31 3?213/2 21‘09‘20 9729/20 |SAGAR NO. 2 gggjfogffé BATL-1 ;2_
24 SWAIN OLD P
ABLAPL- COURT (Se
5y [78614/2(17.09.20 [gom o o e No. , |order Dtd. at
024 24 R . 2024-09-12 No-
24 OLD
6)
ABLAPL- [BINDU COURT (Se
33 32215/2 21‘09‘20 9748/20 |SAGAR NO. 2 gggjfogffé BATL-2 ;t_
24 SWATN OLD ©
11)
ABLAPL- COURT (Se
78616/2 117.09.20 Order Dtd. at
34 100, oa 3410/20 D.P.DAS NO. 2 | hom1s BATL-2 |°°_
24 OLD
12)
ABLAPL- COURT (Se
35 |78617/2117.09.20 9728 /20 M-K.MOHAN NO. o |Order Dtd. paTL-o 2t
024 24 TY . 2024-09-12 No-
24 OLD
10)
¢ |78618/2/[17.09.20 [CRLMC- [R.K. COURT |order Dtd. (Se
024 24 2176/20 [BARIK NO. 2 |2024-09-12 at




24 OLD No-
10)
ABLAPL- COURT (Se
37 78619/2 (17.09.20 9757/20 |J.P.KAR NO. 2 Order Dtd. at
024 24 e : 2024-09-12 No-
24 OLD
10)
ABLAPL- |SANJIB COURT (Se
78620/2 117.09.20 Order Dtd. at
38 |54 oa 9730/20 |KUMAR NO. 2 |505u 00-1s e
24 BHANJADEO OLD o)
ABLAPL- COURT (Se
39 78622/2 117.09.20 9734/20 S, MOHARAN NO. 2 Order Dtd. BATL-1 at
024 24 A : 2024-09-12 No-
24 OLD
1)
ABLAPL- COURT (Se
4o |78623/2|17.09.20 [o00 " [B.M.BHUYA No. 5 |order Dtd. at
024 24 N . 2024-09-12 No-
24 OLD
1)
ABLAPL- COURT (Se
41 |78624/2117.09.20 [(Z 0 B M. BHUYA N, 5 [|order Dtd. sarLg 3T
024 24 N . 2024-09-12 No-
24 OLD
3)
(Se
BLAPTL,— COURT
78625/2 117.09.20 Order Dtd. at
42 |2, oa 8721/20 |S DASH NO. 2 | oot otl) BAIL-2 |2
24 OLD
8)
ABLAPL- COURT (Se
43 |78626/2117.09.20 (2 0" |S.R.MOHAP vo. 5 |order Dtd. N
024 24 ATRA . 2024-09-12 No-
24 OLD
3)
ABLAPL- COURT (Se
44 78627/2 117.09.20 9742/20 |B.M.ROUT NO. 2 Order Dtd. at
024 24 i : 2024-09-12 No-
24 OLD
3)
ABLAPL- COURT (Se
78628/2 117.09.20 Order Dtd. at
45 100, 2 9773/20 |R.C.BHOT NO. 2 | 05etiom1s BATL-1 °°
24 OLD
1)
ABLAPL- COURT (Se
s |78629/2|17.09.20 [gou0 " C R SATHP N, 5 |order Dtd. at
024 24 ATHY : 2024-09-12 No-
24 OLD
1)
ABLAPL- COURT (Se
47 78630/2 |117.09.20 977420 H.K.MOHAN NO. 2 Order Dtd. at
024 24 TA : 2024-09-12 No-
24 OLD
1)
ABLAPI- COURT (Se
78631/2 117.09.20 Order Dtd. at
48 |15, o 9755/20 |A.K.NAYAK NO. 2 |505utoo-ys e
24 OLD
1)
49 |78632/2 |17.09.20 ABLAPL- |J.R.SAHOO |C.O. |COURT |Order Dtd. BAIL-2 |(Se




50

51

52

53

54

55

56

57

58

59

60

61

024 24 3058/20 NO. 2 [2024-09-12 at
24 OLD No-
9)
ABLAPL- COURT (Se
78634/2 117.09.20 9770/20 |S-K-PARID No. » |Order Dtd. BATT-o 2T
024 24 A : 2024-09-12 No-
24 OLD
11)
ABLAPL- COURT (Se
78635/2 (17.09.20 |5 2"~ [P.K.MOHAN N 5 |order Dtd. sarn-s At
024 24 TY . 2024-09-12 No-
24 OLD
9)
ABLAPL- COURT (Se
78636/2 117.09.20 9747 /20 |F-K-MOHAN No.  |Order Dtd. saT—1 2T
024 24 TY . 2024-09-12 No-
24 OLD
5)
ABLAPL- COURT (Se
78638/2 117.09.20 Order Dtd. at
094 2 9745/20 M.R.SAHOO NO. 2 |juett o BAIL-2 |~
24 OLD
10)
(Se
BLAPL- COURT
78639/2 117.09.20 Order Dtd. at
054 2 8601/20 |J.PRADHAN NO. 2 | hom s BAIL-1 |2°_
24 OLD
4)
(Se
BLAPL- COURT
78640/2 117.09.20 Order Dtd. at
094 2 8601/20 |J.PRADHAN NO. 2 | homts BAIL-1 |~
24 OLD
4)
ABLAPL- COURT (Se
78641/2 (17.09.20 |5 0 IDILLIP No. 5 |order Dtd. at
024 24 SAMAL . 2024-09-12 No-
24 OLD
4)
BLAPL- COURT (Se
78642/2 (17.09.20 |, o0 Dol o e No. , |order Dtd. at
024 24 e : 2024-09-12 No-
24 OLD
4)
_ (Se
78643/2 117.09.20 Eg?g?zo S ;gURg Order Dtd. at
024 24 e : 2024-09-12 No-
24 OLD
4)
ABLAPL- |AMLAN COURT (Se
32244/2 21'09'20 9766/20 |SHAKTT NO. 2 gggjfogffé BATL-1 ;E_
24 PAUL OLD 5
BLAPT,- COURT (Se
78645/2117.09.20 | o g 5o |J.R.BISWA No. o |Order Dtd. BAT-1 2T
024 24 I : 2024-09-12 No-
24 OLD
5)
ABLAPL- |AMLAN COURT (Se
78646/2 117.09.20 Order Dtd. at
024 54 9768/20 |SHAKTI NO. 2 | 4 09-12 No-
24 PAUL OLD

S5)




62

63

64

65

66

67

68

69

70

71

72

73

74

(Se

78647/2 (17.09.20 (RBLAPL- |AMLAN COURT | der Dtd. at
054 ” 9778/20 |SHAKTI NO. 2 | oo oo 1s e
24 PAUL OLD 5)
BLAPL- COURT (Se
78648/2 (17.09.20 |, /0ol ooy N 5 |order Dtd. at
024 24 R : 2024-09-11 No-
24 OLD
5)
ABLAPL- |AMLAN COURT (Se
78649/2 (17.09.20 Order Dtd. at
054 ” 9769/20 |SHAKTT NO. 2 | o5t is e
24 PAUL OLD 5)
ABLAPIL- COURT (Se
78651/2 (17.09.20 |go- ' |HIMANSHU N 5 |order Dtd. at
024 24 KUMR BHOL : 2024-09-12 No-
24 OLD
5)
ABLAPL- |PRASANTA COURT (Se
78653/2 117.09.20 Order Dtd. at
054 a 9743/20 |KUMAR NO. 2 | homts e
24 ROUTRAY OLD 5)
ABLAPL- PRASANTA COURT (Se
78654/2 117.09.20 Order Dtd. at
054 i 9746/20 |KUMAR NO. 2 | hom s e
24 ROUTRAY OLD 5)
ABLAPL- |PRASANTA COURT (Se
78655/2 117.09.20 Order Dtd. at
054 ” 9736/20 |KUMAR NO. 2 | homts e
24 ROUTRAY OLD 5)
BLAPL- COURT (Se
78656/2 117.09.20 4679/20 |BP TANGA NO. 2 Order Dtd. at
024 24 : 2024-09-12 No-
24 OLD
5)
BLAPL- COURT (Se
78659/2 117.09.20 Order Dtd. at
054 oa 8731/20 |MAHES DAS No. 2 [ et e ey BAIL-2 [°°_
24 OLD
10)
ABLAPL- PRASANTA COURT (Se
78660/2 |17.09.20 Order Dtd. at
054 ” 9726/20 |KUMAR NO. 2 |oooitions e
24 ROUTRAY OLD ©
10)
ABLAPL- MANOJ COURT (Se
32263/2 21'09'20 6073/20 [KUMAR NO. 2 gggjfozfgé BATL-2 EE_
24 PANT OLD
11)
ABLAPL- MANOJ COURT (Se
78664/2 117.09.20 Order Dtd. at
024 54 5769/20 |KUMAR NO. 2 5024-06-18 No-
24 PANT OLD
11)
78665/2 |17.09.20 ?2;2528 JADUNATH EgURg Order Dtd. BATL-2 ;ie
024 24 PRADHAN : 2024-08-12
24 OLD No-




| 10)
BLAPL- COURT (Se
75 (18666/2117.09.20 [0 0 H. K. No. 5 |order Dtd. at
024 24 PATRA : 2024-09-12 No-
24 OLD
10)
ABLAPL- COURT (Se
76 78667/2 117.09.20 5195/20 JADUNATH NO. 2 Order Dtd. at
024 24 PRADHAN . 2024-08-20 No-
24 OLD
10)
ABLAPL- COURT (Se
77 78668/2 117.09.20 9738/20 JADUNATH NO. 2 Order Dtd. at
024 24 PRADHAN : 2024-09-12 No-
24 OLD
10)
BLAPL- COURT (Se
78 78669/2 117.09.20 4485/20 BINOD NO. 2 Order Dtd. at
024 24 KUMAR DAS . 2024-09-11 No-
24 OLD
10)
WRIT [ o
W (C) - CHIEF BRANCH | °°
78670/2 117.09.20 JUSTIC |Order Dtd. (DIVIS
9 lo24 24 2200/20 Fo. JENA E'S  |2024-10-03 0N T87
COURT BENCH-
1) )
WRIT
B (C) BRANCH ;ie
78671/2 |117.09.20 COURT |Order Dtd. (DIVIS
80 1024 24 35206/2 P.K. JENA NO. 1 |2024-10-03 TON ng
BENCH- )
2)
CRLMC- COURT crIMIN |(5€
81 32274/2 21'09'20 2585/20 |S. NAYAK NO. 2 gggjfogE§§ AL ;E_
24 OLD MISC |
CRLMC- COURT crImMIN |(5€
82 35275/2 21‘09‘20 2587/20 |S. NAYAK NO. 2 gggjfogfg% AL ;2_
24 OLD MISC |
CRLMC- COURT crImMIN | (%€
g5 |18676/2(17.09.20 |7 /07 ID. . No. , |order Dtd. L at
024 24 > MOHAPATRA oip 2024-09-25 rsc 2?—
ABLAPL- COURT (Se
gq [78678/2(17.09.20 [(Z20° ' |P.K.ROUTR No. 5 |order Dtd. sarn_s At
024 24 AY : 2024-09-12 No-
24 OLD
10)
CMAPL- COURT (Se
g5 (18681/2(17.09.20 |5, " [B.K. N, o |order Dtd. Moo 3t
024 24 PARDHT . 2024-09-13 U INo-
3 OLD
4)
78682/2 117.09.20 WP(C)- COURT |Order Dtd. (Se
86 1024 24 22729/2 M SINGH NO. 2 |2024-09-12 at




024 OLD No-
4)
(Se
WP (C) - COURT
87 78696/2 (17.09.20 2147372 |s.K.PAL . NO. 2 Order Dtd. at
024 24 2024-09-12 No-
024 OLD
4)
FAO- COURT mrsc. |(5¢
78697/2 117.09.20 S.N.SHARM Order Dtd. ©at
88 |14 54 516/202 | C. NO. 2 10 004_09-06 APPEAL |~
0 OLD SEC. g
MACA- COURT mrsc. |(5¢
go |18698/2117.09.20 1,100, |5 pERURY . No. p |Order Dtd. APPEAL o€
024 24 2024-09-12 No-
0 OLD SEC.
0)
MACA- mrsc. | (5¢
78699/2 117.09.20 COURT |Order Dtd. . at
90 |04 2 502/202 |A.MOHANTY |C. o, 23 1024209-11 APPEAL |°~_
3 SEC.
1)
MACA- mrsc. |(5¢
78700/2 117.09.20 COURT |Order Dtd. - at
91 |54 a 502/202 |A.K.BARIK |C. Ko, 23 12028-09-11 APPEAL 2"
3 SEC.
1)
MACA- mrsc. | (5¢
78701/2 117.09.20 COURT |Order Dtd. ©at
92 |54 ” 499/202 |A.MOHANTY |C. 0o, 23 12028-09-11 APPEAL |~°
3 SEC.
7)
MACA- mrsc. |(5¢
78702/2 117.09.20 COURT |Order Dtd. © at
93 |04 2 499/202 |A.K.BARIK [C. vo. 23 1024209-11 APPEAL |°~_
3 SEC.
)
MACA- mrsc. | (5€
78703/2 117.09.20 COURT |Order Dtd. . at
94 |54 ” 501/202 |A.MOHANTY |C. 0o, 23 12028-09-11 APPEAL |~°
3 SEC.
1)
MACA- mrsc. |(5¢
78704/2 117.09.20 COURT |Order Dtd. ©at
95 1054 2 501/202 |A.K.BARIK |C. vo. 23 1024-09-11 APPEAL |°~_
3 SEC.
1)
(Se
MACA- MISC.
78705/2 |17.09.20 COURT |Order Dtd. at
96 |14 ” 498/202 |A.MOHANTY |C. N0, 23 12028-09-11 APPEAL |2°
3 SEC.
7)
MACA- uisc. |‘Se
78706/2 117.09.20 COURT |Order Dtd. “_ lat
97 |0n4 ” 498/202 |A.K.BARIK |C. vo. 23 1024209-11 APPEAL |°~
3 SEC.
7)
MACA- mrsc. |(5¢
78707/2 117.09.20 COURT |Order Dtd. ©at
98 0o, ” 500/202 |A.MOHANTY |C. o, 23 1024-09-11 APPEAL |°~_
3 SEC.
7)
99 |78708/2 [17.09.20 MACA- |A.K.BARIK |C.O. |COURT |Order Dtd. MISC. |(Se




024 24 500/202 NO. 23 |2024-09-11 APPEAL |at
3 SEC.  |No-
7)
CMP- (Se
78709/2 117.09.20 COURT |Order Dtd. at
024 24 308/202 MR BRRIK NO. 23 |2024-09-13 No-
7)
78710/2 |17.09.20 we (C) - COURT |Order Dtd ;ie
024 24 22679/2 |B.K.DASH NO. 1 [2024-09-23 No-
024
7)
WP (C) - (Se
78711/2 117.09.20 92679/2 H.N.MOHAP COURT |Order Dtd. at
024 24 ATRA NO. 1 |2024-09-23 No-
024
7)
cMP- (Se
78712/2 |17.09.20 COURT |Order Dtd. at
024 24 215/202 JK MISHRA NO. 1 |2024-09-13 No-
7)
WP (C) - (Se
78713/2 [17.09.20 1o oL [B.K.MAHAR COURT |Order Dtd. at
024 24 ANA NO. 1 |2024-09-13 No-
024
7)
(Se
78714/2 117.09.20 |LAA- A. COURT |Order Dtd. FIRST |at
024 24 30/2022 MOHANTY NO. 1 2024-09-13 APPEAL |[No-
5)
WP (C) - (Se
78715/2 [17.09.20 77707 |9 K.MISHR COURT |Order Dtd. at
024 24 A NO. 1 |2024-09-13 No-
024
5)
78716/2 |17.09.20 ["E(C)~ COURT |Order Dtd ;ie
024 24 22299/2 |B.K.SWAIN NO. 1 |2024-09-12 No-
024
5)
_ (Se
78717/2 |17.09.20 giggfzo S SAHOO COURT |Order Dtd. at
024 24 NO. 1 |2024-09-11 No-
24
5)
(Se
78718/2 117.09.20 |LAA- A. COURT |Order Dtd. FIRST |at
024 24 34/2022 MOHANTY NO. 1 |2024-09-13 APPEAL No-
5)
s
78719/2 17.09.20 gg;g;;z % pANDA COURT |Order Dtd. ;te
024 24 R NO. 23 |2024-09-12 No-
024
5)
78720/2 |17.09.20 ["E(C)- COURT |Order Dtd ;ie
024 24 32284/2 A.K.PANDA NO. 23 |2024-09-12 No-

S5)




WP (C) -

(Se

78721/2 |17.09.20 COURT |Order Dtd. at
024 24 22340/2 A.K.PRANDA NO. 23 [2024-09-12 No-
024
5)
WP (C) - (Se
78722/2 (17.09.20 |27 207 N. K. COURT |Order Dtd. at
024 24 ROUT NO. 23 |2024-09-13 No-
024
5)
78723/2 |17.09.20 ["E(C)- COURT |Order Dtd ;ie
024 24 22504/2 |C.R.NAYRK NO. 23 |2024-09-12 No-
024
5)
WP (C) - (Se
78724/2 (17.09.20 [0 007 B K. MAHAR |, COURT |Order Dtd. at
024 24 ANA NO. 23 |2024-09-13 No-
024
5)
(Se
78725/2 |17.09.20 |LAA-  |P.K. COURT |Order Dtd. FIRST |at
024 24 26/2006 LENKA NO. 23 |2024-09-13 APPEAL |No-
4)
s
78726/2 |17.09.20 ggégl;z R SAMAL COURT |Order Dtd. ;te
024 24 : NO. 23 |2024-09-12 No-
024
4)
78727/2 117.09.20 [WE{C)= COURT |Order Dtd éie
024 24 20026/2 IN. ROUT NO. 23 |2024-09-13 No-
024
4)
s
78728/2 |17.09.20 ggégg;z R SAMAL COURT |Order Dtd. ;te
024 24 : NO. 23 |2024-09-12 No-
024
4)
WP (C) - (Se
78729/2 (17.09.20 27 “1° |a.K.BEHER COURT |Order Dtd. at
024 24 A NO. 23 |2024-09-13 No-
024
4)
s
78730/2 |17.09.20 ggégz;z N SAMAL COURT |Order Dtd. ;te
024 24 : NO. 23 |2024-09-12 No-
024
4)
78731/2 |17.09.20 ["E(C)~ COURT |Order Dtd ;ie
024 24 22036/2 |R.SAMAL NO. 23 |2024-09-12 No-
024
4)
CMP- (Se
78732/2 (17.09.20 |goo 0o IS COURT |Order Dtd. at
024 24 , MOHARANA NO. 23 |2024-09-13 No-
4)
BLAPL- COURT (Se
32133/2 ;71.09.20 7491/20 K DAS NO. 2 gggjiogffé BATL-2 |at
24 OLD No-




| | | 7)
(Se
12 78734/2 [17.09.20 25822/2 N SAMAL ;gURg Order Dtd. at
5 |024 24 05 oim 2024-09-12 No-
7)
WP (C) - COURT (Se
12 |78735/2 117.09.20 92058/2 |R.SAMAL NO. 2 Order Dtd. at
6 1024 24 : : 2024-09-12 No-
024 OLD 7
CMP- (Se
12 |78736/2 (17.09.20 COURT |Order Dtd. at
7 024 24 253/202 P. NAYAK NO. 20 |2024-12-12 No-
7)
(Se
12 [78737/2 [17.09.20 22?25;0 ALK. COURT |Order Dtd. aarr_1 |2
8 024 24 >a BEHERA NO. 2 12024-09-13 No-
1)
12 [78738/2 [17.09.20 "E(C)- COURT |Order Dtd ;ie
9 |024 24 21679/2 |R.SAMAL NO. 2 |2024-09-12 No-
024
1)
CMP- (Se
13 |78739/2 [17.09.20 |5 0% 0, |S- COURT |Order Dtd. at
0 024 24 ; MOHARANA NO. 20 12024-11-13 No-
1)
BLAPL- (Se
13 |78740/2 [17.09.20 |55, o0 [BK COURT |Order Dtd. at
1 1024 24 2a MOHANTY NO. 20 12024-09-13 No-
1)
WP (C) - (Se
13 78741/2 [17.09.20 COURT |Order Dtd. at
2 |024 24 21516/2 |D.K.SAHU NO. 20 |2024-09-12 No-
024
1)
WP (C) - (Se
13 |78742/2 [17.09.20 COURT |Order Dtd. at
3 |024 24 22272/2 |G ROUT NO. 20 |2024-09-06 No-
024
1)
CMP- (Se
13 |78744/2 17.09.20 [ 0% |I. C. COURT |Order Dtd. at
4 |024 24 . SAHU NO. 20 |2024-09-12 No-
1)
wp(C)~ MALLICK (Se
13 |78745/2 [17.09.20 | o 2" [BEBRAT COURT |Order Dtd. at
5 |024 24 022 SMURTIRAN NO. 20 2024-09-12 No-
JAN 1)
ABLAPL- (Se
13 |78746/2 117.09.20 870/202 A. COURT |Order Dtd. BATL-1 at
6 1024 24 i MOHANTY NO. 2 12024-09-13 No-
5)
13 [78747/2 [17.09.20 [BLAaPL- [JyoTIsH COURT |Order Dtd. aTL-o | (5e
7 lo24 24 7717/20 |RANJAN NO. 2 12024-09-13 at




24 DAS No-
10)
WP (C) - (5e
13 |78748/2 117.09.20 20325/2 S.SATAPAT COURT |Order Dtd. at
8 (024 24 HY NO. 2 [2024-09-12 No-
024
10)
WP (C) - (Se
13 [78749/2 |17.09.20 216572 |P-K-MOHAN COURT |Order Dtd. at
9 024 24 TY NO. 2 [2024-09-12 No-
024
10)
(Se
14 |78751/2 (17.09.20 2??5320 A.K. COURT |Order Dtd. at
0 |[024 24 MOHANTY NO. 2 [2024-09-13 No-
24
10)
S
14 [78752/2 |17.09.20 ggégé;z MoK NAYAK COURT |Order Dtd. ;te
1 |024 24 T NO. 2 [2024-09-12 No-
024
10)
14 |78754/2 117.09.20 [WL{C)= COURT |Order Dtd éie
2 1024 24 22820/2 |R.SAMAL NO. 2 [2024-09-12 No-
024
10)
(Se
14 |78755/2 (17.09.20 |LAA- A SAHOO COURT |Order Dtd. FIRST |at
3 |024 24 99/2006 | " NO. 2 [2024-09-13 APPEAL |No-
4)
cMP- (Se
14 (78757/2 |17.09.20 COURT |Order Dtd. at
4 024 24 200/202 B. BEHERA NO. 2 [2024-09-12 No-
4)
S
14 [78759/2 (17.09.20 ggégé;2 RN SAHOO COURT |Order Dtd. ;te
5 (024 24 e NO. 2 [2024-09-12 No-
024
4)
BLAPL- |SANTOSH (Se
14 [78760/2 |17.09.20 COURT |Order Dtd. at
6 1024 24 8779/20 |CHANDRA NO. 2 [2024-09-13 No-
24 ATABUDHI : 1)
WP (C) - (Se
14 [78761/2 |17.09.20 22175/ |SHARMISTH COURT |Order Dtd. at
7 |o24 24 A SAMAL NO. 2 [2024-09-12 No-
024
4)
WP (C) - (Se
14 |78762/2 |17.09.20 291732 |SHARMISTH COURT |Order Dtd. at
8 (024 24 A SAMAL NO. 2 [2024-09-12 No-
024
4)
BLAPT,~ (Se
14 |78763/2 |17.09.20 7608720 |° COURT |Order Dtd. at
9 1024 24 54 JAYASINGH NO. 2 [2024-09-13 No-
4)
15 |78764/2 [17.09.20 [WP(C)- |SHARMISTH [C.O. |COURT |Order Dtd. |(se




024 24 22172/2 |n SAMAL NO. 2 |2024-09-12 at
024 No-
4)
WP (C) - (Se
78765/2 117.09.20 21865/2 S.K. c COURT |Order Dtd. at
024 24 SAHOO : NO. 16 |2024-10-21 No-
024
4)
WP (C) - (5e
78766/2 [17.09.20 |7- )" |SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
4)
WP (C) - (5e
78768/2 117.09.20 22168/2 SHARMISTH COURT Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
4)
_ (Se
78769/2 |17.09.20 ?gégg/z s. - COURT |Order Dtd. gii;CH at
024 24 SENAPATT |~ NO. 16 |2024-09-13 No-
006 —7
15)
(Se
BLAPL-
78770/2 |17.09.20 COURT |Order Dtd. at
024 24 8784/20 |JB AR 1C.0- |6 16 |2024-09-13 BAIL=2 |No-
24
8)
WP (C) - (Se
78771/2 [17.09.20 |)o )" |SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
8)
WP (C) - (Se
78772/2 [17.09.20 |77 )" |s.P. . COURT |Order Dtd. at
024 24 SAMANTA : NO. 16 |2024-09-13 No-
024
8)
WP (C) - (5e
78773/2 [17.09.20 |)o )7 |SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
8)
_ (Se
78774/2 |17.09.20 52?5320 BR . COURT |Order Dtd. aariq 2t
024 24 o MOHANTY : NO. 16 |2024-09-13 No-
1)
WP (C) - (Se
78775/2 [17.09.20 |)o 00" |SHARMISTH | COURT |Order Dtd. at
024 24 A SAMAL : NO. 16 |2024-09-12 No-
024
1)
(Se
78776/2 |17.09.20 };’Z?i?zo NTHAR c COURT |Order Dtd. BATI-o 2T
024 24 SAHOO : NO. 16 |2024-09-10 No-
24
16)
78778/2 |17.09.20 ["F(C)~ COURT |Order Dtd ;ie
024 24 32200/2 D- NAYAK [C.0.  Iyo. 16 |2024-09-13 No-

16)




(Se

78779/2 |17.09.20 gg{g;;2 SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
16)
WP (C) - |SUPRIYO (Se
78780/2 |17.09.20 COURT |Order Dtd. at
024 24 20625/2 RANJAN  |C.0. 6" 16 |5024-10-21 No-
024 MAHAPATRA . 16)
WP (C) - (Se
78781/2 117.09.20 22193/2 SHARMISTH COURT Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
16)
(Se
BLAPL-
78783/2 |17.09.20 COURT |Order Dtd. at
024 24 8466/20 IS DASH  |C.0- |6 16 |2024-09-13 BAIL=2 oo
24
12)
(Se
BLAPL-
78784/2 |17.09.20 COURT |Order Dtd. at
024 24 7553/20 IBK PARHL (C.0. Iyo "16 12024-09-13 BAIL=L oo
24
1)
WP (C) - (Se
78785/2 17.09.20 77 )7 |SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
1)
WP (C) - (Se
78787/2 |17.09.20 )0 17 ISHARMISTH |, COURT |Order Dtd. at
024 24 A SAMAL O~ No. 16 |2024-09-12 No-
024
1)
WP (C) - (Se
78788/2 17.09.20 20 207 IBm . COURT |Order Dtd. at
024 24 SARANGT O INo. 16 [2024-09-13 No-
024
1)
WP (C) - (Se
78789/2 17.09.20 |20/ )" |SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
1)
_ (Se
78790/2 |17.09.20 52??320 s bas - COURT |Order Dtd. at
024 24 ‘O INo. 16 [2024-09-13 No-
24
1)
WP (C) - (Se
78791/2 17.09.20 [70/)" |SHARMISTH COURT |Order Dtd. at
024 24 A SAMAL NO. 16 |2024-09-12 No-
024
1)
WP (C) - (Se
78793/2 |17.09.20 |70 )7 ISHARMISTH |, COURT |Order Dtd. at
024 24 A SAMAL O INo. 16 [2024-09-12 No-
024
1)
BLAPL- (Se
78794/2 117.09.20 COURT |Order Dtd.
024 24 2223/20 LD SAHU —1C.0- yo. 16 2024-09-13 o




| 1)
WP (C) - (Se
17 |76795/2 [17.09.20 |,- o0, |SHARMISTH COURT |Order Dtd. at
6 |024 24 A SAMAL NO. 16 |2024-09-12 No-
024
1)
WP (C) - (Se
17 |78797/2 [17.09.20 |,o, 0", [SHARMISTH COURT |Order Dtd. at
7 lo24 24 A SAMAL NO. 16 |2024-09-12 No-
024
1)
(Se
BLAPT,~
17 |78798/2 (17.09.20 COURT |Order Dtd. at
s (024 24 8775/20 MR SAHOO NO. 16 |2024-09-13 BAIL=2 | _
24
7)
WP (C) - (Se
17 |78799/2 [17.09.20 |, 00" |SHARMISTH COURT |Order Dtd. at
9 |o24 24 A SAMAL NO. 16 |2024-09-12 No-
024
7)
WP (C) - (Se
18 |78800/2 [17.09.20 |, 020" [BM COURT |Order Dtd. at
0 |024 24 SARANGT NO. 16 |2024-09-13 No-
024
7)
WP (C) - (Se
18 |78801/2 [17.09.20 |, o0 |SHARMISTH COURT |Order Dtd. at
1 |o24 24 A SAMAL NO. 16 |2024-09-12 No-
024
7)
WP (C) - (Se
18 |78803/2 [17.09.20 |51, |S.K.PRADH COURT |Order Dtd. at
2 024 24 AN NO. 1 |9999-12-31 No-
024
7)
(Se
BLAPT,~
18 (78804/2 117.09.20 COURT |Order Dtd. at
3 |024 24 7585/20 R SETHI NO. 1 |2024-09-13 BAIL=2 | _
24
11)
WP (C) - (Se
18 |78805/2 [17.09.20 |, 100" [SHARMISTH COURT |Order Dtd. at
4 |024 24 A SAMAL NO. 1 |2024-09-12 No-
024
11)
WP (C) - (Se
18 |78806/2 [17.09.20 |, oL [SHARMISTH COURT |Order Dtd. at
5 |024 24 A SAMAL NO. 1 |2024-09-12 No-
024
11)
ABLAPL- (Se
18 |78807/2 [17.09.20 [o5°" ' |B. TRIPATH COURT |Order Dtd. aaTr o |2
6 |024 24 Y NO. 1 |2024-09-13 No-
24
8)
WP (C) - (Se
18 |78808/2(17.09.20 21088/2 S.K. COURT |Order Dtd. at
7 lo24 24 PRADHAN NO. 1 |9999-12-31 No-
024
8)
18 [78810/2 [17.09.20 [wp(c)- [sHARMISTH COURT |Order Dtd. (Se
8 |024 24 22184/2 |A SAMAL NO. 1 |2024-09-12 at




024 No-
8)
(Se
BLAPL-
18 |78811/2(17.09.20 COURT |Order Dtd. at
9 024 24 8196/20 |B DAS NO. 1 |2024-09-13 BAIL-1 1yo-
24
5)
WP (C) - (Se
19 |78812/2 17.09.20 |,0 " [BM COURT |Order Dtd. at
0 |024 24 SARANGT NO. 1 |2024-09-13 No-
024
5)
WP (C) - (Se
19 78813/2 (17.09.20 |57, 0" |SHARMISTH COURT |Order Dtd. at
1 024 24 A SAMAL NO. 1 [2024-09-12 No-
024
5)
_ (Se
19 [78814/2 [17.09.20 égi?igo & K NAVAK COURT |Order Dtd. at
2 024 24 R NO. 1 |2024-09-13 No-
24
5)
CRLMC- crImMIN |(5€
19 78816/2 17.09.20 |S570  [B.K. COURT |Order Dtd. i at
3 024 24 LENKA NO. 1 [2024-09-12 No-
23 MISC o)
WP (C) - (Se
19 78817/2 17.09.20 |,o) 75" |SHARMISTH COURT |Order Dtd. at
4 024 24 A SAMAL NO. 1 |2024-09-12 No-
024
6)
WP (C) - (Se
19 78818/2 17.09.20 |, ) 5" |SHARMISTH COURT |Order Dtd. at
5 024 24 A SAMAL NO. 1 [2024-09-12 No-
024
6)
ABLAPL- COURT (Se
19 78819/2 17.09.20 [get o o Lok N, 5 [|order Dtd. at
6 |024 24 A . 9999-12-31 No-
24 OLD
6)
CRLMC- COURT crImMIN |(5€
19 (78820/2 117.09.20 5363/20 B.K. NO. 2 Order Dtd. AL at
7 024 24 >3 LENKA onm 2024-09-12 sc 2?—
_ (Se
19 [78822/2 |17.09.20 ggégz/z BM ;gURg Order Dtd. at
8 |024 24 SARANGT : 2024-09-13 No-
024 OLD p
WP (C) - COURT (Se
19 |78823/2117.09.20 221772 SHARMISTH NO. 2 Order Dtd. at
9 |024 24 A SAMAL . 2024-09-12 No-
024 OLD P
CRLMC- crimMIn | (°€
20 [78824/2 (17.09.20 |5 °0 ) [P.K. COURT |Order Dtd. L at
0 |024 24 MOHANTY NO. 15 |2024-11-05 No-
4 MISC )
20 |78825/2 |17.09.20 |ABLAPL- P.K.BARIK C.O. |COURT |Order Dtd. BAIL-1 |(Se




024 24 9779/20 NO. 15 |2024-09-12 at
24 No-
5)
WP (C) - (Se
78826/2 117.09.20 22176/2 SHARMISTH COURT Order Dtd. at
024 24 A SAMAL NO. 15 |2024-09-12 No-
024
5)
(Se
ABLAPL-
78827/2 [17.09.20 COURT |Order Dtd. at
024 24 9801/20 |HK DASH NO. 15 |2024-09-13 BAIL-1 | _
24
5)
CRLMC- crImMIN |(5€
78828/2 117.09.20 1376/20 P.K. COURT |Order Dtd. Al at
024 24 MOHANTY NO. 15 |2024-11-05 No-
24 uIsc |
(Se
ABLAPL-
78830/2 117.09.20 COURT |Order Dtd. at
024 24 9828/20 N.MALLICK NO. 15 |2024-09-13 No-
24
1)
78831/2 |17.09.20 ["E(C)- COURT |Order Dtd ;ie
024 24 16876/2 S SAHOO NO. 15 |2024-09-05 No-
024
1)
_ (Se
78832/2 17.09.20 25?25;0 % ALK COURT |Order Dtd. at
024 24 NO. 15 |2024-09-13 No-
24
1)
WP (C) - (Se
78834/2 117.09.20 226542 A. COURT |Order Dtd. at
024 24 MOHANTY NO. 1 |9999-12-31 No-
024
1)
ABLAPL- COURT (Se
78835/2 [17.09.20 Order Dtd. at
024 ” 9812/20 |D.HAZRA NO. 2 [Soo0 1 31 BAIL-1 |-
24 OLD
3)
_ (Se
78837/2 |17.09.20 ggég;/z R.K. ;gURg Order Dtd. at
024 24 MOHANTY : 2024-09-13 No-
024 OLD
3)
ABLAPL- COURT (Se
78838/2 [17.09.20 [gorc vo. 5 |order ped. at
024 24 : 2024-09-13 No-
24 OLD
3)
ABLAPL- COURT (Se
78839/2 (17.09.20 9807/20 |G.C.JENA NO. 2 Order Dtd. at
024 24 e : 2024-09-13 No-
24 OLD
3)
(Se
78840/2 |17.09.20 gi;i;/z P.K. ;gURg Order Dtd. at
024 24 24 MTSHRA oim 2024-09-13 No-




(Se

ABLAPL- COURT
78841/2 117.09.20 Order Dtd. at
094 ” 9764/20 |A.MOHANTY C. NO. 2 | homts BAIL-1 2°_
24 OLD
3)
(Se
CRLMC- COURT
78842/2 117.09.20 Order Dtd. at
024 54 2697/20 |AK SWAIN [C. NO. 2 | 4 09-11 No-
24 OLD
3)
ABLAPL- COURT (Se
78843/2 117.09.20 9828/20 |J.P.KAR c NO. 2 Order Dtd. at
024 24 e : . 2024-09-13 No-
24 OLD
3)
(Se
78844/2 117.09.20 ggégé/z M.R. . ;gURg Order Dtd. at
024 24 oa BARIK onm 2024-09-13 No-
3)
ABLAPL- COURT (Se
78845/2 (17.09.20 o500 0 MN . N, 5 [|order Dtd. at
024 24 MOHANTY : . 2024-09-13 No-
24 OLD
3)
ABLAPL- COURT (Se
78846/2 (17.09.20 [0/ 0 |G.JAYSING | No. 5 |order Dtd. at
024 24 H : . 2024-09-13 No-
24 OLD
3)
WP (C) - COURT (Se
78847/2 |17.09.20 | )00, [BAMADEV | N, 5 [|order Dtd. at
024 24 BARAL : . 2024-09-13 No-
024 OLD
3)
ABLAPL- COURT (Se
78849/2 117.09.20 9783/20 |PK MISHRA |C NO. 2 Order Dtd. at
024 24 : . 2024-09-13 No-
24 OLD
3)
(Se
78850/2 |17.09.20 ?gég;/2 & bas . EgURg Order Dtd. at
024 24 02 onm 2024-09-13 No-
3)
(Se
WP (C) - COURT
78851/2 117.09.20 22421/2 |BS SWAIN |C. NO. 2 Order Dtd. at
024 24 2024-09-12 No-
024 OLD
3)
ABLAPL- COURT (Se
78852/2 (17.09.20 [g ) ool b o vo. 5 |order Dtd. at
024 24 R : . 2024-09-13 No-
24 OLD
3)
(Se
WP (C) - COURT
78853/2 (17.09.20 |5ooo o | poieen |0 N, 5 |order Dtd. at
024 24 2024-09-13 No-
024 OLD
3)
78855/2 117.09.20 [ABLAPL- COURT | der Dtd. (Se
024 54 9804/20 NK ROUT C. NO. 2 9024-09-13 at
24 OLD No-




| 3)
_ (Se
22 (78856/2 |17.09.20 giig;/2 s oasn ;gURg Order Dtd. at
7 lo24 24 02 oip 2024-09-13 No-
3)
ABLAPL- COURT (Se
22 178857/2 117.09.20 9818/20 B.SILADIT NO. 2 Order Dtd. at
8 024 24 YA . 9999-12-31 No-
24 OLD
3)
WP (C) - COURT (Se
22 178858/2 117.09.20 20623/2 JUDHISTHI NO. 2 Order Dtd. at
9 |o24 24 R SAHOO : 2024-09-12 No-
024 OLD 5
_ (Se
23 178859/2 117.09.20 Vzﬂgg(;(gjé/z S. BARIK ESURE‘ Order Dtd. at
0 |024 24 : . 2024-09-13 No-
024 OLD
3)
ABLAPL- COURT (Se
23 78860/2 |17.09.20 [go " [R. K. ROUTR N, [|order Dtd. sarLg 3T
1 |o24 24 AY : 2024-09-13 No-
24 OLD
1)
ABLAPL- COURT (Se
23 178862/2 117.09.20 9802/20 M.K.MOHAN NO. 2 Order Dtd. at
2 024 24 TY . 9999-12-31 No-
24 OLD
1)
WP (C) - COURT WRIT (Se
23 |78863/2 [17.09.20 o2, )" s.cC. N, |order Dtd. manch 2t
3 |o24 24 BISWAL : 2024-09-12 No-
24 OLD -3
28)
ABLAPL- COURT (Se
23 178864/2 |17.09.20 9813/20 |G. SAHOO NO. 2 Order Dtd. at
4 |024 24 : . 2024-09-13 No-
24 OLD
28)
_ (Se
23 |78866/2 117.09.20 gﬁég;/2 & BARIK ;gURg Order Dtd. at
5 024 24 : . 2024-09-13 No-
024 OLD
28)
WP (C) - |KSHIROD COURT (Se
23 |78867/2 117.09.20 Order Dtd. at
= lona ” 19923/2 |KUMAR NO. 2 et oy e
024 PAHTL OLD ©
28)
_ (Se
23 |78869/2 117.09.20 gﬁéi;/z o ROUT ;gURg Order Dtd. at
7 lo2a 24 : : 2024-09-13 No-
024 OLD
28)
ABLAPL- COURT (Se
23 178870/2 |117.09.20 9806/20 J.MOHAPAT NO. 2 Order Dtd. at
8 |024 24 RA . 2024-09-13 No-
24 OLD
28)
23 [78872/2 [17.09.20 |ABLAPL- COURT |order Dtd. . [(se
9 |024 24 9797/20 |F - MOHANTY NO. 2 |2024-09-13 BAIL-2 | ¢




24 OLD No-
8)
(Se
24 [78874/2 [17.09.20 foo . FoOR7 lorder Drd. Nt
0 |024 24 : : : 2024-09-13 No-
24 OLD
9)
ABLAPL- (Se
24 78876/2 [17.09.20 [olo o oo COURT |Order Dtd. at
1 |o24 24 e : NO. 2 19999-12-31 No-
24
9)
24 [78877/2 [17.09.20 [BBLAPL- COURT |Order Dtd a(.ie
2 024 24 4151720 |P.BEHERAR C.0. |5 "5 |2024-09-13 No-
24
9)
ABLAPL- (Se
24 178879/2 117.09.20 4545/20 IN.SAHOO c COURT |Order Dtd. at
3 |o24 24 : : NO. 2 12024-09-13 No-
24
9)
WP (C) - (Se
24 78880/2 |17.09.20 |, i |C.R. . COURT |Order Dtd. at
4 |024 24 NAYAK : NO. 1 19999-12-31 No-
024
9)
WP (C) - (Se
24 |78882/2 [17.09.20 |)0od0" 13.D. . COURT |Order Dtd. at
5 |024 24 MUDULT : NO. 1 |2024-09-13 No-
024
9)
ABLAPL- (Se
24 |78883/2 |17.09.20 COURT |Order Dtd. at
= lona a 4770/20 |M.R.PADHT C. fo. 2 |2b9a-05-1s BATL-1 |~
24
4)
WP (C) -~ |HRUDANAND (Se
24 178885/2 |17.09.20 21715/2 |a c COURT |Order Dtd. at
7 lo24 24 - MOHAPATRA NO. 2 |2024-09-13 T?_
WP (C) - (Se
24 78886/2 [17.09.20 | ), [R.K. . COURT |Order Dtd. at
8 |024 24 0 MOHAPATRA |~ NO. 2 12024-09-13 No-
4)
ABLAPL- (Se
24 |78888/2 [17.09.20 [/ /c7> |P.K.MOHAN |, COURT |Order Dtd. at
9 024 24 TY : NO. 2 12024-09-13 No-
24
4)
WP (C) - (Se
25 178889/2 117.09.20 22060/2 R.K. COURT |Order Dtd. at
0 |024 24 MOHANTY NO. 2 |2024-09-13 No-
024
4)
25 78891/2 |17.09.20 ["E(C)- COURT |Order Dtd ;ie
1 |o24 24 22561/2 |H.S. DEO |C. NO. 2 |2024-09-13 No-
024
4)
25 (78892/2 |17.09.20 |ABLAPL- [P.BASTIA |C.O. |COURT |Order Dtd. |(se




024 24 5285/20 NO. 2 2024-006-27 at
24 No-
4)
WP (C) - (Se
78894/2 117.09.20 218322 R.K. COURT |Order Dtd. at
024 24 MOHANTY NO. 2 |2024-09-13 No-
024 4)
WP (C) - (Se
78895/2 117.09.20 21831/2 R.K. COURT |Order Dtd. at
024 24 MOHAPATRA NO. 2 2024-09-13 No-
024
4)
ABLAPL- (Se
78896/2 117.09.20 5637/20 P.K.MISHR COURT |Order Dtd. at
024 24 A NO. 2 |2024-06-28 No-
24
4)
(Se
BLAPL-
78898/2 117.09.20 4849/20 |BK PATT COURT |Order Dtd. at
024 24 NO. 2 2024-09-12 No-
24
4)
(Se
78899/2 117.09.20 Sggisgo K .DAS COURT |Order Dtd. at
024 24 : NO. 2 |2024-09-13 No-
24
4)
_ (Se
78902/2 [17.09.20 i???%o PK COURT |Order Dtd. at
024 24 24 MOHANTY NO. 2 2024-09-13 No-
4)
(Se
BLAPL-
78903/2 117.09.20 COURT |Order Dtd. at
024 4 7553/20 |SK BEHERA No. 2 |2024-09-13 BAIL-1 ||~
24
1)
(Se
78904/2 117.09.20 é?g?igo U.C.JENA COURT |Order Dtd. at
024 24 T NO. 2 |2024-09-13 No-
24
1)
(Se
BLAPL-
78905/2 117.09.20 COURT |Order Dtd. at
024 4 8806/20 |J PRADHAN No. 2 |2024-09-13 BAIL-2 ||~
24
8)
(Se
78906/2 |17.09.20 é?gssgo B.DAS COURT |Order Dtd. at
024 24 : NO. 2 |2024-09-13 No-
24
8)
(Se
BLAPL-
78907/2 117.09.20 COURT |Order Dtd. at
024 24 8817/20 |J PRADHAN NO. 2 |2024-09-13 No-
24
8)
(Se
BLAPL-
78908/2 117.09.20 COURT |Order Dtd. at
024 24 5819/20 |7 PRADHAN NO. 2 [2024-09-13 No-
8)




(Se

78909/2 |17.09.20 oo hon COURT |Order Dtd. at
024 24 : NO. 2 [2024-09-13 No-
24
8)
ABLAPL- COURT (Se
78910/2 17.09.20 [t s % lorder ptd. at
024 24 - % 12024-09-13 No-
24 OLD
8)
ABLAPL- (5e
78912/2 117.09.20 9732/20 |S-K.BHANJ COURT |Order Dtd. BATI-o 2T
024 24 2 ADEO NO. 2 [9999-12-31 No-
7)
(Se
WP (C) -
78913/2 (17.09.20 [T 207 Ip. x. COURT |Order Dtd. at
024 24 JENA NO. 2 |2024-09-04 No-
024
7)
(Se
ABLAPL-
78914/2 [17.09.20 COURT |Order Dtd. at
[ o 9772/20 |A.S. PAUL o e ey BATL-1 [°°
24
2)
(Se
78915/2 (17.09.20 |LAA- COURT FIRST at
024 24 13/2022 [F-K- JENA NO. 16 APPEAL |No-
5)
WP (C) - (5e
78916/2 17.09.20 2751 Ip. K. COURT |Order Dtd. at
024 24 JENA NO. 16 |2024-09-04 No-
024
5)
- (Se
78917/2 17.09.20 [gouetie | COURT |Order Dtd. at
024 24 S NO. 16 |2024-09-13 No-
24
5)
WP (C) - (5e
78918/2 (17.09.20 27 207 D. K. COURT |Order Dtd. at
024 24 JENA NO. 16 |2024-09-04 No-
024
5)
(Se
ABLAPL-
78919/2 |17.09.20 COURT |Order Dtd. at
024 24 9800/20 |B. SINGH NO. 16 [2024-09-13 BAIL=L INo-
24
5)
(Se
78924/2 |17.09.20 [e7F . . COURT |Order Dtd. at
024 24 ; MOHAPATRA NO. 1 |2024-10-03 No-
5)
(Se
78927/2 |17.09.20 700707 IpTILIR COURT |Order Dtd. pari_o 2
024 24 o SAMAL NO. 2 |2023-02-28 No-
9)
78928/2 |17.09.20 7,00 s COURT |Order Dtd. I
024 24 023 CHOUDHURY NO. 2 2024-05-13 No—




| | 6)
WP (C) - WRIT (Se
27 178929/2 117.09.20 COURT |Order Dtd. at
2 losa oa 19565/2 |P.K. JENA |C. ro. 5 |2098-05-10 BRANCH |°°
023 -5
21)
WP (C) - WRIT (Se
27 |78930/2 117.09.20 15690/2 K.C. c COURT |Order Dtd. BRANCH at
9 |o24 24 PANDA : NO. 2 |2024-09-11 No-
015 -6
24)
(Se
BLAPT,~
28 |78931/2 |17.09.20 COURT |Order Dtd. at
0 024 24 8812/20 |H BARIK  |C.0. |0n " » 15024-09-13 No-
24
24)
(Se
BLAPL-
28 |78932/2 117.09.20 COURT |Order Dtd. at
1 |o24 24 8827/20 BM ROUT  |C. NO. 2 |2024-09-13 No-
24
24)
BLAPL- (Se
28 78933/2 [17.09.20 o0 o MN . COURT |Order Dtd. sarLg 3T
2 024 24 oa MOHANTY : NO. 2 |2024-09-13 No-
5)
BLAPTL,— (Se
28 |78934/2 |117.09.20 COURT |Order Dtd. at
3 |o24 24 8803/20 KK PAHIL |C. NO. 2 |2024-09-13 No-
24
5)
(Se
BLAPL-
28 |78935/2 |17.09.20 COURT |Order Dtd. at
4 |024 24 8804/20 IR SETHI  |C.0. |0n" > 15024-09-13 No-
24
5)
ABLAPL- COURT (Se
28 |78936/2 [17.09.20 [coy b | No. 5 |order Dtd. at
5 |024 24 : : 2024-09-13 No-
24 OLD
5)
ABLAPL- COURT (Se
28 78937/2 [17.09.20 [0, 750 L o |G No. , [|order Dtd. at
6 |024 24 : : 2024-09-13 No-
24 OLD
5)
ABLAPL- COURT (Se
28 |78938/2 [17.09.20 [ o /o 2l L oo . No. 5 |order Dtd. at
7 lo24 24 : : 2024-09-13 No-
24 OLD
5)
ABLAPL- COURT (Se
28 |78939/2 [17.09.20 [ oo . vo. 5 |order Dtd. at
8 |024 24 : : 2024-09-13 No-
24 OLD
5)
ABLAPL- COURT (Se
28 (78940/2 |17.09.20 9389 /20 |PAXMIDHAR | NO. o |Order Dtd. paTL-o 2t
9 |o24 24 MOHANTY : : 2024-09-13 No-
24 OLD 7
29 [78941/2 [17.09.20 [ABLAPL- |JM COURT |order Dtd. (Se
0 |024 24 8629/20 MOHANTY NO. 2 |2024-09-13 at




24 OLD No-
7)
ABLAPL- COURT (5e
29 178942/2 117.09.20 Order Dtd. at
= looa 24 9520/20 |S BARIK NO. 2 oo et BATL-1 |-
24 OLD
4)
ABLAPL- COURT (Se
29 |78943/2 [17.09.20 [g, = IS vo. 5 |order ped. "t
2 |024 24 CHOUDHURY . 2024-09-12 No-
24 OLD
2)
CRLMC- COURT (Se
29 178945/2 117.09.20 2913/20 S. NO. 2 Order Dtd. at
3 |o24 24 CHOUDHURY : 2024-09-11 No-
24 OLD 2
BLAPL- COURT (Se
29 178947/2 |17.09.20 Order Dtd. at
1 looa oa 8083/20 |AK SAHOO NO. 2 oo eas BATL-2 °°_
24 OLD
17)
WP (C) - COURT wrrr | (S€
29 |78948/2 |17.09.20 [3o 00 | v, |order ped. amancH |2
5 1024 24 2024-09-12 No-
023 OLD -8
43)
WP (C) - COURT WRIT (Se
29 |78949/2 (17.09.20 [o " [P.cC. o, o, lorder Dtd. aranch 2
6 1024 24 MOHANTY . 2024-09-12 No-
14 OLD -3
12)
(Se
WP (C) - WRIT
29 [78951/2 |17.09.20 COURT |Order Dtd. at
7 lo24 24 17726/2 |U.P. BAG NO. 10 |2024-10-28 BRANCH |y _
024 -4
38)
_ (Se
29 178952/2 17.09.20 ?Ségé/z B.K. COURT |Order Dtd. gii;CH at
8 024 24 PARDHT NO. 10 |2024-10-28 No-
024 -4
38)
CRIMIN |(Se
29 [78953/2 (17.09.20 CRLREV- | . . COURT |Order Dtd. AL at
9 024 24 50/2023 | 0" NO. 10 |2024-09-12 REVISI No-
ON 2)
CRIMIN | (Se
30 [78954/2 |17.09.20 |CRLREV- |DILLIP COURT |order Dtd. AL at
0 024 24 50/2023 |SAMAL NO. 10 |2024-09-12 REVIST |No-
ON 2)
CRIMIN | (Se
30 [78957/2 |17.09.20 2225232 ;ﬁﬂiéB COURT |Order Dtd. AL at
1 024 24 ; HANGADEG NO. 10 2024-09-12 REVIST No-
ON 1)
CRIMIN |(Se
30 [78959/2 17.09.20 gigsggo M.K. COURT |Order Dtd. AL at
2 |024 24 ) MOHANTY NO. 10 |2024-09-12 REVIST |No-
oN 3)
30 [78969/2 |17.09.20 WP(C)- |N.C.SINHA |C.O. |COURT |Order Dtd. WRIT | (Se




024 24 17609/2 NO. 10 |2024-09-11 BRANCH |at
024 -3 No-
28)
ABLAPL- (5e
78971/2 117.09.20 9805/20 PRATAP COURT |Order Dtd. at
024 24 SAHOO NO. 10 |2024-09-13 No-
24
28)
ABLAPL- |[JYOTT (5e
78972/2 117.09.20 9794/20 |RANJAN COURT Order Dtd. BATL-2 at
024 24 24 NAYAR NO. 10 |2024-09-13 No-
11)
CRLMC- |MANOJ (Se
78973/2 117.09.20 2914/20 [KUMAR COURT |Order Dtd. at
024 24 NO. 10 2024-09-11 No-
24 PANT
11)
_ (Se
78974/2 (17.09.20 2225320 SARAT COURT |Order Dtd. at
024 24 DASH NO. 10 |2024-09-12 No-
24
11)
(Se
78975/2 [17.09.20 ?2?5320 SARAT COURT |Order Dtd. sarn-s At
024 24 o DASH NO. 10 2024-09-12 No-
9)
_ (Se
78976/2 |17.09.20 202707 IsaRat COURT |Order Dtd. it At
024 24 o DASH NO. 10 |2024-09-12 No-
8)
BLAPL- |SANJIB (Se
78977/2 [17.09.20 COURT |Order Dtd. at
024 24 7055/20 |KUMAR NO. 10 2024-09-13 No-
24 BHANJADEO : 5
BLAPL- |SANJIB (Se
78978/2 117.09.20 COURT Order Dtd. at
024 24 7792/20 [KUMAR NO. 10 2024-09-13 No-
24 BHANJADEO : 5
BLAPT,~ (Se
78979/2 [17.09.20 | = |SRINIBAS COURT |Order Dtd. at
024 24 o PARIJA NO. 10 2024-09-13 No-
8)
BLAPL- |AMLAN (Se
78980/2 117.09.20 8826/20 |SHAKTT COURT Order Dtd. BATL—?2 at
024 24 NO. 10 2024-09-13 No-
24 PAUL
10)
(Se
78981/2 117.09.20 5835320 SUVENDU COURT |Order Dtd. at
024 24 BARTK NO. 10 2024-09-13 No-
24
10)
BLAPL- |BINDU (Se
78982/2 117.09.20 8822/20 |SAGAR COURT Order Dtd. at
024 24 24 SWAIN NO. 10 |2024-09-13 No-

10)




(Se

78983/2 [17.09.20 2232526 SRINTBASH COURT |Order Dtd. at
024 24 MOHANTY NO. 10 12024-09-13 No-
24
10)
ABLAPL- COURT (Se
78984/2 (17.09.20 |3 - INIRANJAN o 5 |order Dtd. sarr_1 |2
024 24 ROUT : 2024-07-29 No-
24 OLD
2)
ABLAPL- |SANTOSH COURT (Se
78985/2 (17.09.20 Order Dtd. at
054 ” 9810/20 |KUMAR NO. 2 |oret omls e
24 MAHANTY OLD 2
ABLAPIL- COURT (Se
78986/2 |17.09.20 g7 M. R. vo. 5 |order Dtd. at
024 24 BARIK : 2024-09-13 No-
24 OLD
2)
ABLAPL- MANOJ COURT (Se
78987/2 [17.09.20 Order Dtd. at
054 a 9814/20 |KUMAR NO. 2 |oretT ooy e
24 PANT OLD )
ABLAPL- MANOJ COURT (Se
78988/2 117.09.20 Order Dtd. at
054 oa 6945/20 |KUMAR NO. 2 |05ai07-16 e
24 PANT OLD 2
ABLAPL- MANOJ COURT (Se
78989/2 [17.09.20 Order Dtd. at
054 ” 6948/20 KUMAR NO. 2 | o5etoios e
24 PANT OLD )
ABLAPL- |SRIKANT COURT (Se
78990/2 117.09.20 Order Dtd. at
054 i 9782/20 |[KUMAR NO. 2 o et BAIL-2 |°°_
24 BARIK OLD
12)
ABLAPL- |SRIKANT COURT (Se
78991/2 [17.09.20 Order Dtd. at
054 oa 9811/20 |KUMAR NO. 2 o et e
24 BARIK OLD
12)
ABLAPL- COURT (Se
78992/2 117.09.20 9785/20 H. K. NO. 2 Order Dtd. at
024 24 PATRA : 2024-09-13 No-
24 OLD
12)
ABLAPL- COURT (Se
78993/2 [17.09.20 oo |SARAT vo. o |order prd. at
024 24 DASH . 2024-09-13 No-
24 OLD
12)
(Se
78994/2 [17.09.20 2525320 B. K. ESURg Order Dtd. arL-1 |2
024 24 PATT : 2024-09-13 No-
24 OLD
5)
78995/2 |17.09.20 oot SARAT FOURY lorder pra. I
024 24 o DASH oim 2024-09-13 e




| 2)
ABLAPL- |JYOTTI COURT (Se
32 35296/2 21‘09‘20 9795/20 [RANJAN NO. 2 2ggjfogffé BATL-1 ;E_
24 NAYAK OLD 5)
ABLAPL- |JYOTT COURT (Se
33 78997/2 |17.09.20 Order Dtd. at
0 |o24 24 9799/20 RANJAN NO. 2 15024-09-13 No-
24 NAYAK OLD 5)
CRLMC- COURT (Se
33 178998/2 (17.09.20 2987,/20 |B SINGH NO. 2 Order Dtd. at
1 |o24 24 : 2024-09-11 No-
24 OLD
5)
ABLAPL- |SAMBEET COURT (Se
33 78999/2 |17.09.20 Order Dtd. at
7209/20 |PATTANAYA NO. 2
2 024 24 2024-09-12 No-
24 K OLD
5)
BLAPL- COURT (Se
33 (79000/2 |17.09.20 Order Dtd. at
3 lo2a oa 8748/20 |B SINGH NO. 2 | eoet o tos BAIL-2 [°°_
24 OLD
10)
(Se
ABLAPL-
33 (79002/2 |17.09.20 COURT |Order Dtd. at
4 (024 24 2353/20 B SINGH NO. 2 |2024-09-12 BAIL-1 | _
24
1)
CRLA- crImMIN |(5€
33 [79007/2 117.09.20 [¢72°7 ) ID.R.MISHR COURT |Order Dtd. L at
5 |024 24 i A NO. 5 |2024-09-13 AEPEAL g?—
CRLA- crIMIN |(5€
33 [79008/2 [17.09.20 £, " . M.K.MOHAN COURT |Order Dtd. i at
6 |024 24 . TY NO. 24 |2024-09-13 AEPEAL 2?—
(Se
BLAPL-
33 (79009/2 |17.09.20 COURT |Order Dtd. at
7 lo24 24 10734/2 |D. SWAIN NO. 24 |2024-09-13 BAIL-1 |y -
023
4)
(Se
BLAPT,~
33 79010/2 [17.09.20 |00 7 0 C oo COURT |Order Dtd. at
8 |024 24 NO. 24 |2024-09-12 No-
24
4)
(Se
BLAPL-
33 [79011/2 |17.09.20 COURT |Order Dtd. at
9 (024 24 8728/20 M MOHANTY NO. 24 |2024-09-13 No-
24
4)
_ (Se
34 [79013/2 |17.09.20 2?25202 . COURT |Order Dtd. at
0 |024 24 . NO. 24 |2024-09-13 No-
4)
34 [79014/2 [17.09.20 [BLAPI- COURT |Order Dtd. (Se
1 (024 24 8567,/20 DF DASH NO. 5 |2024-09-13 BAIL-1 |,




24 No-
3)
(Se
34 [79015/2 17.09.20 22235320 G COURT |Order Dtd. at
2 024 24 o4 JAYASTNGH NO. 5 |2024-09-13 No-
3)
WP (C) - (Se
34 [79017/2 |17.09.20 |ooo0e”o | Lo COURT |Order Dtd. at
3 |024 24 : NO. 5 |2024-09-12 No-
024
3)
crImMIN |(5€
34 |79018/2 |17.09.20 |JCRLA- |G. COURT |Order Dtd. AL at
4 1024 24 90/2018 [JAYSHING NO. 5 [9999-12-31 APPEAL T?_
WP (C) - |ASHIS WRIT (Se
34 (79019/2 |17.09.20 COURT |Order Dtd. at
5 |024 24 8090/20 [KUMAR NO. 6 |2024-10-22 BRANCH |-
24 MISHRA : -7
18)
WP (C) - WRIT (Se
34 79020/2 |17.09.20 |57~ [B.K. COURT |Order Dtd. manch 2t
6 |024 24 MTSHRA NO. 6 |2024-09-11 No-
017 -7
18)
CRLA- crIMIN |(5€
34 79021/2 |17.09.20 |, 07°7 . [B.K. COURT |Order Dtd. o at
7 lo24 24 0 MOHANTY NO. 5 [9999-12-31 appEar NO-
10)
(Se
BLAPL-
34 (79022/2 |17.09.20 COURT |Order Dtd. at
8 (024 24 2569/20||SK PRUSTY NO. 5 |2024-09-13 No-
24
10)
CRLA- crIMIN |(5€
34 79023/2[17.09.20 [Z00°0 L COURT |Order Dtd. o at
9 024 24 . NO. 5 |2024-09-13 appEar NO-
10)
_ (Se
35 179024/2 117.09.20 ggéiL/Z U. COURT |Order Dtd. giiECH at
0 |024 24 CHHOTRAY NO. 5 |2024-09-03 No-
020 -5
47)
(Se
WP (C) - WRIT
35 (79025/2 |17.09.20 COURT |Order Dtd. at
> lo2a ” 6309/20 [N.K. ROUT fo. 5 |20928-09-10 BRANCH °°
12 -4
37)
BLAPL- |TUKUNA (Se
35 [79026/2 |17.09.20 8014/20 KUMAR COURT |Order Dtd. BATL-1 at
2 024 24 o4 SHRA NO. 5 |2024-09-12 T?_
_ (Se
35 79027/2 17.09.20 [[TE707 a k. COURT |Order Dtd. parroq 2t
3 |024 24 3 SAHOO NO. 5 |2024-09-12 No-
4)
135 [79028/2 [17.09.20 |TRP(C)- [J.P. KAR [C.O. [COURT |order Dtd. M.J.C. [(Se




024 24 3/2024 NO. 5 [2024-09-12 at
No-
6)
(Se
WP (C) - WRIT
79029/2 117.09.20 28286/2 |D.K.PANDA COURT BRANCH at
024 24 NO. 5 No-
011 —7
a1)
WP (C)- |SUBRAT (Se
79030/2 [17.09.20 20 07 1o COURT |Order Dtd. at
024 24 o i NO. 5 |2024-09-13 No-
a4)
ABLAPL- (Se
79031/2 117.09.20 922 /201 B.R. COURT |Order Dtd. at
024 24 9 MOHANTY NO. 5 2019-03-206 No-
a1)
_ (Se
79032/2 |17.09.20 $§§>§é2 L. COURT |Order Dtd. oo fat
024 24 4 MOHANTY NO. 5 2024-09-13 U No-
6)
RSA- (Se
79033/2 |17.09.20 COURT |Order Dtd. SECOND |at
024 24 342/201 M. MISHRA NO. 12 |2024-10-21 APPEAL |No-
6)
(Se
WP (C) - WRIT
79034/2 |17.09.20 COURT |Order Dtd. at
024 24 11220/2 17.P. KAR NO. 12 |2024-09-13 BRANCH o
019 -4
27)
BLAPL- PARTHA (Se
79035/2 117.09.20 4165/20 |SARATHT COURT |Order Dtd. at
024 24 NO. 12 |2024-09-06 No-
24 DAS
27)
WP (C) - (Se
79037/2 (17.09.20 27,207 . K. COURT |Order Dtd. at
024 24 MOHANTY NO. 12 [2024-09-12 No-
024
27)
s
79039/2 |17.09.20 ?5{32}2 o mpERA COURT |Order Dtd. ;te
024 24 : NO. 12 |2024-09-12 No-
024
27)
WP (C) - (5e
79040/2 (17.09.20 27 07 Is. k. COURT |Order Dtd. at
024 24 BEHERA NO. 12 [2024-09-12 No-
024
27)
WP (C) - (5e
79041/2 117.09.20 22056/2 N. COURT |Order Dtd. at
024 24 MAHARANA NO. 12 |2024-09-11 No-
024
27)
79042/2 |17.09.20 ["E(C)~ COURT |Order Dtd ;ie
024 24 32260/2 J. P. KAR NO. 12 |2024-09-12 No-

27)




(Se

79043/2 |17.09.20 25{2;22 B. K. COURT |Order Dtd. at
024 24 DALT NO. 12 |2024-09-12 No-
024
27)
79044/2 |17.09.20 ["E(C)- COURT |order Dtd ;ie
024 24 22132/2 [K. SAHOO NO. 12 12024-09-10 No-
024
27)
(Se
79054/2 117.09.20 2?25320 A. K. COURT |Order Dtd. at
024 24 BEHERA NO. 12 |2024-09-12 No-
24
27)
CRLMC- crivIN | (°€
79055/2 17.09.20 |5 20000 s, COURT |Order Dtd. o at
024 24 CHOUDHURY NO. 12 |2024-09-13 No-
24 MIsc (o]
79056/2 117.09.20 W€~ COURT |Order Dtd ;ie
024 24 22315/2 |P. C. DAS NO. 12 |2024-09-12 No-
024
6)
ABLAPL- |LAXMIKANT COURT (Se
79057/2 117.09.20 Order Dtd. at
0 o 3079/20 A NO. 2 oo ares BATL-1 5=
24 TRIPATHY OLD 2
CRLMC- COURT crImMIN |(5€
79058/2 17.09.20 |5 20 | K. v, |order ped. o at
024 24 o MOHANTY oin 2024-10-23 Isc 2?—
_ (Se
79059/2 [17.09.20 gg;g;/z P. K. ;gURg Order Dtd. at
024 24 o MOHANTY oim 2024-09-12 2?_
(Se
79060/2 [17.09.20 gg;gé/2 P. K. EgURg Order Dtd. at
024 24 MOHANTY : 2024-09-12 No-
024 OLD 6
(Se
TRP (C) -
79061/2 117.09.20 COURT |Order Dtd. at
024 24 293/202 J. MISHRA NO. 12 |2024-10-24 No-
6)
WP (C) - (Se
79062/2 17.09.20 |,oo27 [B. K. COURT |order Dtd. at
024 24 MOHANTY NO. 12 |2024-09-12 No-
024
6)
CRLMC- COURT crImMIN |(5€
79063/2 |17.09.20 Order Dtd. at
024 54 2508/20 |A. BHOI NO. 2 | 4 10-23 AL No-
24 OLD uIsc |
79064/2 [17.09.20 ggégi;z AMRESH ;gURg Order Dtd. ;ie
024 24 o MOHANTY oim 2024-09-13 e




| 6)
(Se
38 79065/2 17.09.20 25232/2 P. K. ;gURg Order Dtd. at
0 024 24 MOHANTY . 2024-09-12 No-
024 OLD .
WP (C) - COURT (Se
38 [79066/2 |17.09.20 19494 /2 J. K. NO. 2 Order Dtd. at
1 1024 24 MOHANTY . 2024-09-13 No-
024 OLD p
CRLMC- COURT crIMIN |‘5€
38 [79067/2 |17.09.20 Order Dtd. at
> lo2a 24 2591/20 |S. NAYAK NO. 2 [oootT Dtes AL e
24 OLD MISC |
(Se
38 [79068/2 |17.09.20 ggég;/z P. K. ;gURg Order Dtd. at
3 024 24 MOHANTY . 2024-09-12 No-
024 OLD 6
WP (C) - |PRADIPTA (Se
38 [79069/2 |17.09.20 COURT |Order Dtd. at
4 024 24 21689/2 |KUMAR NO. 10 [2024-11-06 No-
024 MOHANTY : -
WP (C) - (Se
38 [79070/2 |17.09.20 COURT |Order Dtd. at
5 1024 24 21745/2 |p. BEHERA NO. 10 |2024-09-13 No-
024
6)
WP (C)- |PRADIPTA (Se
38 [79071/2 |17.09.20 COURT |Order Dtd. at
6 024 24 21689/2 [KUMAR NO. 10 |2024-11-06 No-
024 MOHANTY : 6
WP (C) - (Se
38 [79072/2 |17.09.20 COURT |Order Dtd. at
7 024 24 20739/2 |RR DAS NO. 10 2024-09-11 No-
024
6)
WP (C) - (Se
38 79073/2|17.09.20 |, 20 D. K. COURT |Order Dtd. at
8 024 24 MOHANTY NO. 10 2024-09-13 No-
024
6)
WP (C)- |PRADIPTA (Se
38 |79074/2 |17.09.20 COURT |Order Dtd. at
9 |024 24 21689/2 [KUMAR NO. 10 |2024-11-06 No-
024 MOHANTY : .
WP (C) - |PRADIPTA (Se
39 [79075/2 |17.09.20 COURT |Order Dtd. at
0 |024 24 21689/2 \KUMAR NO. 10 [2024-11-06 No-
024 MOHANTY : 6
s
39 [79076/2 |17.09.20 ?gégé;z o BARTK COURT |Order Dtd. ;te
1 024 24 : NO. 10 2024-09-12 No-
024
6)
39 [79077/2 [17.09.20 [wp(c)- [pPrRADIPTA COURT |Order Dtd. (Se
2 |024 24 21689/2 KUMAR NO. 10 |2024-11-06 at




024 MOHANTY No-
6)
(Se
39 [79078/2 |17.09.20 g§g¥320 L.D. . COURT |order Dtd. giIMIN at
3 |024 24 PANDA O+ INo. 10 |2024-09-13 No-
24 MISC |
WP (C) - (Se
39 [79079/2 117.09.20 [Tl . R. - COURT |Order Dtd. at
4 (024 24 BARIK O INo. 10 [2024-09-12 No-
024
6)
39 79080/2 [17.09.20 [WE{E)~ COURT |Order Dtd ;ie
5 (024 24 20159/2 |B. BARIK C.O0. |0n" 10 |2024-09-12 No-
024
0)
RSA- (Se
39 [79081/2 [17.09.20 5o%7 . . COURT |Order Dtd. at
6 1024 24 ; SUNDARA O+ INo. 12 |2024-10-30 No-
6)
_ (Se
39 [79082/2 [17.09.20 Gt B0 . COURT |Order Dtd. arr_1 At
7 o024 24 2 s NO. 12 |2024-09-13 S?_
WP (C) - (Se
39 [79083/2 [17.09.20 |70 )7 e x. . COURT |Order Dtd. at
s (024 24 MOHANTY ‘O INo. 10 |2024-08-22 No-
024
4)
WP (C) - (Se
39 [79084/2 [17.09.20 70007 s, k. . COURT |Order Dtd. at
9 (024 24 PRADHAN ‘O INo. 10 [2024-09-12 No-
024
4)
_ (Se
40 [79085/2 117.09.20 gi??izo R.K. - COURT |Order Dtd. at
0 024 24 o MALLICK O+ INo. 10 |2024-09-13 No-
4)
WP (C) - (Se
40 [79086/2 |17.09.20 |7 007 s x. . COURT |Order Dtd. at
1 1024 24 PRADHAN O+ INo. 10 |2024-09-12 No-
024
4)
WP (C) - (Se
40 [79087/2 |17.09.20 |5 0or’ . R. . COURT |Order Dtd. at
2 024 24 SAHOO O+ INo. 10 [2024-09-12 No-
024
4)
CRLMC- crivIN | (°€
40 |79088/2 |17.09.20 2079/20 P.K. c COURT |Order Dtd. AL at
3 024 24 SAHOO O+ INo. 10 |2024-09-13 No-
24 MIsc |
WP (C) - (Se
40 [79089/2 117.09.20 |7 07 s, x. - COURT |Order Dtd. at
4 (024 24 PRADHAN ‘O INo. 10 |2024-09-12 No-
024
1)
40 [79090/2 |17.09.20 WP(C)- |S. K. |C.0. |COURT |Order Dtd. |(se




024 24 22010/2 |PRADHAN NO. 10 |2024-09-12 at
024 No-
1)
WP (C) - (Se
79091/2 117.09.20 22200/2 |s. pas COURT |Order Dtd. at
024 24 : NO. 10 |2024-09-12 No-
024
1)
79092/2 |17.09.20 ["E(C)- COURT |Order Dtd ;ie
024 24 22332/2 [B. SRMAL NO. 10 [2024-09-12 No-
024
1)
s
79093/2 [17.09.20 ggégg;z 0 anuaL COURT |order Dtd. ;te
024 24 : NO. 10 |2024-11-05 No-
024
1)
s
79094/2 |17.09.20 ?52?122 o mpmERa COURT |Order Dtd. ;te
024 24 : NO. 10 |2024-09-12 No-
024
1)
(Se
79095/2 117.09.20 ZE;IIE/{EXZ B SINGH COURT |Order Dtd. at
024 24 ) NO. 10 |2024-09-13 No-
1)
79096/2 |17.09.20 ["E(C)- COURT |Order Dtd ;ie
024 24 22603/2 [B. SAMAL NO. 10 [2024-09-12 No-
024
1)
CRLMC- COURT crimvIN | (°€
79097/2 117.09.20 Order Dtd. at
o o 4277/20 |B. SINGH No. 2 [JReer Dt AL 2
23 OLD MISC 1)
BLAPL- COURT (Se
79098/2 17.09.20 2277 ISR s %) lorder ptd. arr_1 At
024 24 PATTANATK . 2024-09-13 No-
23 OLD 1)
CRLMC- COURT crIMIN |(5€
79099/2 117.09.20 2667/20 LAMBODOR NO. 2 Order Dtd. AL at
024 24 o ACHART o 2024-07-31 rac Sf_
CRLMC- COURT (Se
79100/2 [17.09.20 [1070 IH.K. s %) lorder ptd. at
024 24 BHOLA . 2024-06-19 No-
24 OLD
7)
(Se
BLAPL- COURT
79102/2 17.09.20 Order Dtd. at
074 2 5132/20 [B DAS NO. 2 ettt o) BAIL-2 |~
24 OLD
10)
(Se
79103/2 [17.09.20 2235320 & bas COURT |Order Dtd. at
024 24 o NO. 17 |2024-09-13 No-

10)




(Se

79104/2 117.09.20 ???%526 R. K. ;gURg Order Dtd. BATL_o 2t
024 24 BARTK . 2024-09-13 No-
24 OLD
10)
WRIT
(Se
BRANCH
79105/2 |17.09.20 ["F(C)- COURT | der Dtd. (pIvIs 2t
6134/20 |P.K.DAS NO. 2 No-
024 24 o oim 2024-09-12 TON o1
BENCH- |,
3)
WRIT
(Se
BRANCH
79107/2 |17.09.20 ["E{C) = o gavsing COURT | der Dtd. (pIvIs 2t
16106/2 C NO. 2 No-
024 24 0 oim 2024-09-11 TON o8
BENCH- |,
1)
(Se
79108/2 17.09.20 ggi?g;o s. K. FoURY lorder pra. 2
024 24 o SAMAL oim 2024-08-14 08
)
BLAPL- COURT (5e
79109/2 [17.09.20 Order Dtd. at
024 oa 6161/20 |S. NAYAK NO. 2 o ees BATL-2 [S°_
24 OLD
8)
BLAPL- COURT (Se
79110/2 17.09.20 | S0 0 AL K. vo. o |order ped. at
024 24 JATT . 2024-09-13 No-
24 OLD
8)
BLAPL- COURT (Se
79111/2 [17.09.20 |7, © |B. B. vo. 5 |order ptd. at
024 24 ROUT : 2024-09-13 No-
24 OLD
8)
BLAPL- COURT (Se
79112/2 17.09.20 |0 C B K. vo. o |order ped. at
024 24 MOHARANA . 2024-09-13 No-
24 OLD
8)
BLAPL- COURT (Se
79113/2 [17.09.20 | e o 1. vo. 5 |order Dptd. at
024 24 PRADHAN : 2024-09-13 No-
24 OLD
8)
BLAPL- COURT (Se
79114/2 [17.09.20 [0 P R. o, 5 lorder Dtd. at
024 24 SWAIN : 2024-09-13 No-
24 OLD
8)
BLAPL- COURT (Se
79115/2 [17.09.20 |0 R. N. vo. o |order ptd. aarr_1 |2
024 24 PANDA . 2024-09-13 No-
24 OLD
2)
BLAPL- COURT (Se
33216/2 21'09'20 8735/20 |BK PATI NO. 2 2ggjfogffé BAIL-2 at
24 OLD No-




| 7)
BLAPL- COURT (Se
43 79117/2 117.09.20 |0 7 [B. B. No. 5 |order Dtd. at
0 |024 24 MALLICK : 2024-09-13 No-
24 OLD 7
BLAPL- COURT (Se
43 179118/2 (17.09.20 Order Dtd. at
1 lo2a 54 7446/20 |JR NAYAK NO. 2 | 004 09-13 BATL-1 |0~
24 OLD
2)
BLAPL- COURT (Se
43 179119/2 (17.09.20 5770/20 |S JENA NO. 2 Order Dtd. at
2 024 24 : 2024-09-12 No-
24 OLD
2)
BLAPL- COURT (Se
43 179120/2 |117.09.20 5770/20 N C STNHA NO. 2 Order Dtd. at
3 024 24 . 2024-09-12 No-
24 OLD
2)
BLAPL- COURT (Se
43 (79121/2 |17.09.20 Order Dtd. at
2 loaa a 8413/20 |B P TANGA NO. 2 | homts BAIL-2 |~
24 OLD
10)
BLAPTL,— COURT (Se
43 [79122/2 |17.09.20 [o70" 20 | oan No. 5 |order Dtd. at
5 024 24 . 2024-09-13 No-
4 OLD
10)
BLAPL- COURT (Se
43 (79123/2 |17.09.20 Order Dtd. at
<" loaa a 2234/20 |S BARDHAN NO. 2 | o1y e
24 OLD
10)
BLAPL- COURT (Se
43 79124/2 |17.09.20 | 250" [B. K. No. 5 |order Dtd. sarL_s At
7 024 24 BEHERA . 2024-09-13 No-
24 OLD
10)
BLAPL- COURT (Se
43 [79125/2 17.09.20 [J )¢5 [SK No. , [|order Dtd. at
8 024 24 BHANJDEO . 2024-09-13 No-
24 OLD
10)
BLAPL- COURT (Se
43 179126/2 |17.09.20 3319/20 B. S NO. 2 Order Dtd. at
9 |024 24 SWATN . 2024-09-13 No-
24 OLD
10)
BLAPL- COURT (Se
44 79128/2 |17.09.20 [/ /00" P. K. vo. 5 |order Dtd. at
0 |024 24 BEHERA : 2024-09-13 No-
24 OLD
10)
BLAPL- COURT (Se
44 179129/2 (17.09.20 4107/20 SP NO. 2 Order Dtd. at
1 |024 24 SAMANATA . 2024-09-13 No-
24 OLD
10)
44 [79130/2 [17.09.20 [BLAPL- |T. R. COURT |order Dtd. (Se
2 024 24 8232/20 |NAYAK NO. 2 [2024-09-11 at




24 OLD No-
10)
BLAPL- COURT (Se
79131/2 (17.09.20 4216/20 SP NO. 2 Order Dtd. BATL-2 at
024 24 SAMANTA : 2024-09-13 No-
24 OLD
12)
(Se
79132/2 117.09.20 ig?g?zo PK JENA ESURE‘ Order Dtd. at
024 24 . 2024-09-13 No-
24 OLD
12)
BLAPL- COURT (Se
79133/2(17.09.20 4811/20 MR BARIK NO. 2 Order Dtd. at
024 24 : 2024-09-13 No-
24 OLD
12)
(Se
BLAPI,— COURT
79134/2 117.09.20 Order Dtd. at
024 i 4812/20 |J PRADHAN NO. 2 ettt omls e
24 OLD
12)
BLAPL- COURT (Se
79135/2 [17.09.20 | 1o, 50 o sma vo. 5 |order Dtd. at
024 24 : 2024-09-13 No-
24 OLD
12)
_ (Se
79136/2 |17.09.20 Egﬁfazo R ESURg Order Dtd. at
024 24 : 2024-09-13 No-
24 OLD
12)
WRIT
(Se
BRANCH
79137/2 17.09.20 gféi};o P.K ;gURg Order Dtd. (DIVIS ;E_
024 24 01 MTSHRA oin 2024-09-12 TON o1
BENCH- |,
3)
BLAPL- COURT (5e
79138/2 |117.09.20 Order Dtd. at
024 oa 5810/20 |A MOHANTY NO. 2 o et BAIL-2 [°°_
24 OLD
10)
BLAPL- [BINDU COURT (Se
32239/2 21‘09‘20 7717/20 |SAGAR NO. 2 gggjfogffé BATL-2 ;z_
24 SWAIN OLD
10)
ABLAPL- COURT (Se
79140/2 (17.09.20 [go0 oS, vo. 5 |order Dtd. at
024 24 CHOUDHURY : 2024-09-13 No-
24 OLD
10)
(Se
79141/2 117.09.20 g?éfﬁzo s. ;gURg Order Dtd. at
024 24 CHOUDHURY : 2024-09-11 No-
24 OLD
10)
79142/2 |17.09.20 000l ek COURT I
024 24 e MOHANTY NO. 3 e




| | 11)
WP (C) - (Se
45 79143/2117.09.20 |57 2" [KIRTAN ¢ o, |COURT |order Dtd. at
5 024 24 DANG Y+ Ino. 3 |2024-09-12 No-
024
11)
WP (C) - (Se
45 (79144/2 |17.09.20 92139/2 KIRTAN c.o COURT |Order Dtd. at
6 |024 24 DANG Y+ Ino. 3 |2024-09-12 No-
024
11)
(Se
BLAPL-
45 (79147/2 |17.09.20 COURT |Order Dtd. at
7 1024 24 4936/20 1S BARIK  |C.0. |yn " 5 1)054_09-13 No-
24
11)
WP (C) - WRIT (Se
45 [78586/2 |17.09.20 |50 00" |RAJUKUMAR |GENER Entire rancH |2
8 024 24 SATAPATHY AL Document No-
020 -4
46)
WRIT
(Se
BRANCH
45 178591/2 [17.09.20 ["E(C)~ MANOJ GENER (pTvrs 2t
6871/20 KUMAR Counter No-
9 |024 24 i AR AL TON 8
BENCH- )
3)
CONTC- |[MANOJ (Se
46 |78596/2 |17.09.20 GENER , , CONTEM |at
0 l02a o4 1146/20 KUMAR AL Affidavit BT No-
13 RANA ©
1)
WP (C)- |MANOJ WRIT (Se
46 78610/2 |117.09.20 GENER Order Dtd. at
1 |024 24 24541/2 \KUMAR AL 2024-08-16 BRANCH |\ _
021 RANA -8
42)
FA- (Se
46 78621/2 |17.09.20 |1'o- 14, SUCHISMIT |GENER Entire FIRST |at
2 024 24 0 A SARANGT AL Document APPEAL |No-
3)
(Se
WP (C) - WRIT
46 |78633/2 |17.09.20 ROSHAN GENER . . at
3 024 o4 38435/2 BATNATK AL Affidavit BRANCH No—
023 -8
42)
CRLMC- (Se
46 78637/2 |17.09.20 |70 |SURYAKANT GENER Order Dtd. at
4 024 24 A PALAT |AL 2024-09-11 No-
24
42)
WP (C) - (Se
46 [78650/2 |17.09.20 )07, KALPITA  |GENER Order Dtd. at
5 024 24 SAHU AL 2024-09-02 No-
024
42)
WPC (OAC (Se
46 |78652/2 |17.09.20 |) - g;g@g;ﬂu GENER Order Dtd. OB at
6 024 24 2318/20 AT 2023-04-19 Branch [No-
s DASH 5




(Se

78657/2 |17.09.20 |[VE(C)~ |JEEVANJYO | oypp Order Dtd. WRIT 1ot
024 24 16355/2 1 AL 2024-09-11 BRANCE |\o-
024 MOHANTY -5
21)
WP (C)- |JEEVANJYO wriT | (5©
78658/2 117.09.20 GENER Order Dtd. at
024 24 16350/2 |TI AL 2024-09-11 BRANCH o
024 MOHANTY -5 ©
21)
WP (C) - |HIMANSHU WRIT (Se
78662/2 117.09.20 GENER Order Dtd. at
024 24 36186/2 BHUSAN |} 2023-11-08 BRANCH o-
023 DASH -7
48)
_ (Se
78672/2 |17.09.20 (3:?%(/:20 APARESH  |GENER tiie Brics at
024 24 BHOT AL tre brie No-
24
48)
WRIT
W (C) - BRANCH ;ie
78673/2 |17.09.20 |30, 0", (JAGADIP  |GENER Order Dtd. (DIVIS |~
024 24 03 SAHOO AL 2023-12-01 TON 110
BENCH- )
2)
WRIT
W (C) - BRANCH ;ie
78677/2 (17.09.20 |) .7\, |JAGADIP  |GENER Order Dtd. (DIVIS |~
024 24 o SAHOO AL 2024-07-29 TON 09
BENCH- )
2)
WRIT
B (C) BRANCH ;ie
78679/2 (17.09.20 |7 0" |JAGADIP  |GENER Order Dtd. (DIVIS |~
024 24 094 SAHOO AL 2024-07-29 TON 09
BENCH- )
2)
WP (C) - |MANOJ WRIT (Se
78680/2 117.09.20 GENER Order Dtd. at
6309/20 |[KUMAR BRANCH
024 24 AL 2024-09-10 No-
12 RANA -4
37)
WP (C)- |MANOJ WRIT (Se
78683/2 117.09.20 GENER Order Dtd. at
024 24 2536/20 | KUMAR AL 2024-02-12 BRANCH o
24 RANA -1 5
WP (C)- |MANOJ WRIT (Se
78684/2 117.09.20 GENER Order Dtd. at
024 24 1369/20 |KUMAR AL 2024-09-10 BRANCH |y _
24 RANA -4 ©
19)
WP (C) - |[MANOJ WRIT (Se
78685/2 117.09.20 GENER Order Dtd. at
1165/20 [KUMAR BRANCH
024 24 AL 2024-01-29 No-
24 RANA -2
34)
78686/2 |17.09.20 [WP(C)- |MANOJ GENER Order Dtd. WRIT | (Se
024 24 1080/20 |KUMAR AL 2024-01-25 BRANCH |at




24 RANA -1 No-
1)
WP (C)- |[MANOJ (Se
78687/2 117.09.20 8923/20 [KUMAR GENER Order Dtd. at
024 24 24 RANA AL 2024-04-25 I]\_])0—
WP (C)- |MANOJ WRIT (Se
78688/2 117.09.20 GENER Order Dtd. at
024 24 10992/2 |KUMAR AL 2024-05-08 BRANCH |-
024 RANA -8 ©
40)
WP (C) - |MANOJ WRIT (Se
78689/2 117.09.20 GENER Order Dtd. at
7302/20 |KUMAR BRANCH
024 24 AL 2022-03-30 No-
22 RANA -4
37)
WP (C)- |MANOJ WRIT (Se
78690/2 |17.09.20 GENER Order Dtd. at
024 24 5218/20 |KUMAR AL 2024-03-15 BRANCH |-
24 RANA -7
44)
WP (C)- |MANOJ WRIT (Se
78691/2 |17.09.20 GENER Order Dtd. at
5344/20 KUMAR BRANCH
024 24 AL 2024-03-18 No-
24 RANA -8
29)
WP (C) - WRIT (Se
78692/2 (17.09.20 |5 --%"  |MANORANJA GENER Order Dtd. RaNcH |2
024 24 N NAYAK |AL 2024-09-13 No-
019 -7
18)
WP (C)- |MANOJ WRIT (Se
78693/2 |17.09.20 GENER Order Dtd. at
024 24 24545/2 |KUMAR AL 2024-08-16 BRANCH |y _
021 RANA -8
42)
CRLA-  MANOJ crIMIN |(5€
78694/2 117.09.20 GENER Order Dtd. at
024 24 647/201 |KUMAR AL 2024-01-16 AL No-
9 RANA APPEAL ||
MANOJ crImMIN |(5€
78695/2 117.09.20 |CRLA- KUMAR GENER Order Dtd. AL at
024 24 39/2019 | AL 2024-01-16 AEDEAL 2?—
WP (C) - |MANOJ WRIT (Se
78743/2 117.09.20 GENER Order Dtd. at
04 ” 7030/20 |KUMAR L 5 094-05-30 BRANCH |°°_
24 RANA -4 ©
19)
WP (C) - |[MANOJ WRIT (Se
78753/2 117.09.20 GENER Order Dtd. at
5219/20 |KUMAR BRANCH
024 24 AL 2024-03-18 No-
24 RANA -7
44)
WRIT (Se
78900/2 117.09.20 |V (C)~ [MANAS GENER Order Dtd. BRANCH jat
054 oa 27628/2 |RANJAN L 09911 24 (DIVIS |No-
021 SAHOO TON 111

BENCH)




w

(Se

78944/2 |17.09.20 ["E(C)~ MANOJ GENER Order Dtd. WRIT 1ot
024 24 12746/2 |KUMAR AL 2022-07-08 BRANCH INo-
022 RANA -3
13)
(Se
78946/2 |17.09.20 2225320 MAHENDRA |GENER Order Dtd. at
024 24 PATEL AL 2024-09-10 No-
24
13)
(Se
78950/2 /17.09.20 |CRLMA- ﬁéﬂgi GENER Order Dtd. BATI-1 2T
024 24 80/2024 AL 2024-09-12 No-
RANA
5)
CRLMC- crivIN | (°€
78955/2 17.09.20 |  0-"  IAPARESH  |GENER Order Dtd. i at
024 24 ” BHOT AL 2024-09-13 lsc 2?—
(Se
78956/2 [17.09.20 |CRLMA- 0002 GENER Order Dtd. arr_1 3t
024 24 85/2024 AL 2024-09-12 No-
RANA
5)
WP (C) - (Se
78958/2 17.09.20 | ~)°  |DUSHMANTA |GENER Order Dtd. at
024 24 KU.PANDA |AL 2013-11-27 No-
013
5)
WP (C) - (Se
78960/2 17.09.20 | - ~)°  |DUSHMANTA |GENER plaint at
024 24 KU.PANDA |AL No-
013
5)
BLAPL- (Se
78961/2 17.09.20 |/ |APURBA GENER Order Dtd. at
024 24 DAS AL 2024-09-12 No-
24
5)
WP (C)- |JEEVANJYO (Se
78962/2 |17.09.20 |00 | GENER Order Dtd. at
024 24 (o woranty PV 2024-09-13 2?—
WP (C) - (Se
78963/2 [17.09.20 |70/007 IMANAS GENER Order Dtd. at
024 24 PATT AL 2024-09-13 No-
024
5)
CRLMC- |SAROJ crImMIN |(5€
78964/2 [17.09.20 GENER Order Dtd. at
024 24 5481/20 [KUMAR AL 2024-09-13 AL No-
23 MTSHRA MIsc |
CRLMC- |SAROJ crImMIN |(5€
78965/2 [17.09.20 GENER Order Dtd. at
024 24 5350/20 KUMAR AL 2024-09-13 AL No-
23 MTSHRA MIsC |
78966/2 |17.09.20 | CRLMC— |SAROJ GENER Order Dtd. CRIMIN | (Se
024 54 5389/20 |[KUMAR AL 5024-09-13 AL at
23 MTSHRA MISC  [No-




[ | | | | | 6)

(Se
ABLAPL- [RAJENDRA
50 178967/2 117.09.20 110,54/ |yarayay  |CENER Entire Brief |BAIL-2 |°F
4 024 24 AT No-
023 ROUT
12)
ABLAPL- [UMA (Se
50 [78968/2 |17.09.20 9793/20 |SHANKAR GENER Order Dtd. at
5 |024 24 o OATEL AL 2024-09-13 No-
12)
ABLAPL- |DIBYA (Se
50 [78970/2 |17.09.20 GENER Order Dtd. at
6 |024 24 4008/20 |PRAKASH |} 2024-09-13 No-
24 MTSHRA
12)
0JCc-  |MANAS (Se
50 79001/2 |17.09.20 [co o0 oo oo GENER Order Dtd. at
7 024 24 s SAHOO AL 2002-12-06 No-
12)
ABLAPL- DIBYA (Se
50 |79003/2 |17.09.20 GENER Order Dtd. at
8 024 24 4145/20 PRAKASH |, ) 2024-09-13 No-
24 MISHRA ©
12)
ABLAPL- (Se
50 |79005/2 |17.09.20 |, /% " [BISWAJIT |GENER Order Dtd. sarn-1 2t
9 |o24 24 1 MOHANTY AL 2024-09-06 No-
5)
ABLAPL- |PRASANTA (Se
51 79016/2 |17.09.20 [g o0 iy GENER Order Dtd. st 2t
0 |024 24 4 oATRY AL 2024-09-12 5?—
WP (C) - WRIT (Se
51 |79036/2 (17.09.20 15046/2 MANAS GENER Order Dtd. BRANCH at
1 |024 24 PATT AL 2024-02-19 No-
010 -3
28)
WP (C) - (Se
51 79038/2 |17.09.20 |-, o2 [P. K. GENER Order Dtd. at
2 024 24 BARTK AL 2024-09-12 No-
024
28)
(Se
WP (C)- |GOURI
21 32245/2 21‘09‘20 11717/2 |SHANKAR iENER Entire Brief ;t_
017 ROUTRAY ©
28)
ABLAPL- |PRASANTA (Se
51 79046/2 |17.09.20 [, /00 [ 00 GENER Order Dtd. at
4 024 24 o oATE AT 2024-09-12 No-
28)
ABLAPL- (Se
51 |[79052/2 |17.09.20 9727 /20 KHUSBU GENER Order Dtd. BATL-1 at
5 |024 24 o PANTGRAHI |AL 2024-09-12 No-
6)
51 [79053/2 [17.09.20 |[aBLAPL- [kHUSRU GENER Order Dtd. (Se
6 024 24 9740/20 |PANIGRAHI |AL 2024-09-12 at




24 No-
6)
WPC (OAC (Se
79101/2 |17.09.20 |)- ANTRUDHA |GENER Armexure oA at
024 24 611/201 ROUT AL Branch |No-
3 1)
BLAPL- |BIKAS (Se
32i06/2 21‘09‘20 4718/20 |CHANDRA EENER gggjiogffé BATL-1 ;E_
24 MOHANTY 5)
BLAPL- |PRADEEP (Se
32227/2 §1'09'2O 1877/20 [KUMAR iENER Final Order  |BATL-1 ;E_
24 TRIPATHY 5
WP (C) - (Se
79146/2 (17.09.20 |5 50" |SURYAKANT |GENER Order Dtd. at
024 24 A PALAI  |AL 2024-09-05 No-
024
3)
ABLAPL- (Se
78661/2 (17.09.20 |-/~ [ANITA GENER Order Dtd. at
024 24 SAHOO AL 2024-09-12 No-
24
3)
(Se
78750/2 117.09.20 |SA- GENER SECOND |at
024 24 47/1996 R C ROUT AL APPEAL |No-
4)
oJc- (Se
78756/2 (17.09.20 |50 o B N GENER at
024 24 SARANGT  |AL No-
97
4)
oJc- (Se
78758/2 [17.09.20 | 0500 1o B N GENER at
024 24 SARANGI  |AL No-
97
4)
(Se
WP (C) - WRIT
78767/2 (17.09.20 3020 GENER rancH |2
024 24 i AL s No-
11)
WRIT (Se
WP (C) - BRANCH |at
35177/2 21‘09‘20 23735/2 [M KAR iENER (DIVIS |[No-
017 TON 112
BENCH) |)
WRIT
WP (C) - BRANCH ;ie
78782/2 (17.09.20 |3752°0 o L pao [GENER (DIVIS |~
024 24 o AL TON 08
BENCH- )
1)
78786/2 17.09.20 |SA- GENER SECOND |(Se
024 24 300/199 S D JENA AL APPEAL |at




9 No-
2)
SA- (Se
78792/2 117.09.20 175/199 P K GENER 2 1mem SECOND |at
024 24 5 ROUTRAY AL ppeatmemo APPEAL |No-
7)
78796/2 117.09.20 RSB~ GENER SECOND ;ie
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